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INTRODUCTION 

I, the Chairperson, Standing Committee on Petroleum & Natural Gas having 

been authorised by the Committee, to submit the Report on their behalf, present this 

tenth report on 'Demands for Grants (2022-23) of.the Ministry of Petroleum & Natural 

Gas'. 

2. The Committee examined the Demands for Grants (2022-23) pertaining to the 

Ministry of Petroleum & Natural Gas which were laid on the Table of the House on 

08.02.2021. 

3. The Committee took evidence of the representatives of the Ministry of Petroleum 
----------------------------------------------------

& Natural Gas at their sitting held on 17.02.2022. The Report was considered and 

adopted by the Standing Committee on Petroleum and Natural Gas on 15.03.2022. 

4. The Committee wish to express their thanks to the representatives of the Ministry 

of Petroleum and Natural Gas for furnishing the material and information in connection 

with the examination of Demands for Grants (2022-23) of the Ministry and for giving 

evidence before the Committee. 

5. The Committee also place on record their appreciation for the valuable 

assistance rendered to them by the officials of the Lok Sabha Secretariat attached to 

the Committee. 

New Delhi; 
16 March, 2022 
25 Phalguna, 1943 (Saka) 

RAMESH BIDHURI, 
Chairperson, 

Standing Committee on 
Petroleum & Natural Gas. 



Introductory 

REPORT 

PART-I 

India is one of the fastest growing countries in the world. With the growth in 

population and rapid socio-economic developments, India's energy demand is expected 

to raise manifold. However, in recent years, a considerable progress has been made in 

improving energy access in the country. India's energy vision is centered around energy 

access, energy efficiency, energy sustainability and energy security. It is primarily 

concerned with exploration and production of oil and natural gas, refining, distribution, 

__ marketin9,_i_111port__exi:>ort __ andc;Q_l}se1Ya\iQn_oLpetmleum_products.--to-caterto-multi-------
dimensional requirements of the rising economy of the country. 

Of late, the dynamic global economic order, prevailing geo-political tensions, 

monopolies of crude oil and natural gas production and opaque pricing policies have 

become potential threats to India's energy security. Today, India is the third largest 

consumer of energy. It is the third largest consumer of crude oil in the world. Similarly, 

India is the fourth largest refiner of crude oil in the world. Therefore, oil and natural gas 

will continue to play a critical role for many years to come. 

The Annual Budget was presented on 01.02.2022. The Demand No. 76 

pertaining to the Ministry of Petroleum & Natural Gas was laid in Lok Sabha on 

08.02.2022. In pursuance of Rule 331E (1) (a) of Rules of Procedure and Conduct of 

Business in Lok Sabha, the Demands for Grants (2022-23) in respect of different 

Ministries/Departments stand referred to Departmentally related Standing Committees 

concerned. In this report, the Standing Committee on Petroleum and Natural Gas 

(2021-22) has examined the Demands for Grants (2022-23) of the Ministry of Petroleum 

and Natural Gas under its jurisdiction. 

In this backdrop, the mandate of the Ministry and the initiatives undertaken by it 

towards achieving the priorities in the context of the examination of Demands for Grants 

(2022-23) have been analysed in the subsequent paragraphs. 
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A. Mandate of the Ministry 

1.2 The mandate of the Ministry of Petroleum and Natural Gas is provided at 
Annexure-1. 

B. Budgetary Allocations 

1.3 With regard to the total budgetary allocations to the Ministry of Petroleum and 
Natural Gas during the financial year 2022-23 along with BE, RE and actuals for the 
years 2020-21, 2021-22 and expenditure made during 2021-22 and details of 
allocations made and expenditure incurred during the last two years, the Ministry has 
submitted the following information: 

(Rs. in Cr.) 
Actual 

Name of Schemefltem Object BE RE Actuals BE RE 2021-22 
Head 2020-21 2020·21 2020-21 2021-22 2021-22 (upto 

31.1.2022) 
REVENUE 

DBT for LPG 
33 35605.00 25520.79 . 23666.61 12480.00 3400.00 139.74 

Other subsidy payable including NE 
Region{Domeslic Natural Gas) 457.21 498.00 494.62 450.00 391.00 160.31 

33 
Project Managment Expenditure 

33 76.00 98.64 98.64 65.00 65.00 65.00 
DBT for Kerosene 

33 41.00 39.00 5.83 0.00 0.00 0.00 
Other subsidy payable including NE 
Region(Kerosene) 3176.00 2677.32 2677.30 0.00 0.00 0.00 

33 
Feedstock Subsidy lo l3CPU/\ssan1 Gas 

1700.00 1078.35 1042.92 1042.92 Cracker Complex 0.00 265.04 
33 

Scheme for LPG Connection to Poor 1118.00 9690.00 9235.42 0.00 1618.00 1568.00 Households(PMUY) . 33 
Payment to Indian Strategic Reseives Limited 

155.00 178.24 178.24 186.34 163.54 105.02 (O&M) 31 
Gas Authority of lndia-PhulpurDhamraHaldia 728.03 728.03 728.03 250.00 499.71 212.46 Pipeline ProJec:t 35 
lndradhanush Gas Grid Limited (lGGL) - Part 
of the North E~st Natural Gas Pipeline Grid 0.00 180.00 180:00 500.00 850.00 850.00 

35 
Pradhan Mantri JI-VAN Yojna 

35 53.00 31.80 0.00 233.31 189.38 0 
National Bio-Fuel Fund 

31 1.00 O.Q1 0.00 1.00 1.00 0 
Secretariat -Economic Services 36.62 38.17 32.50 43.16 44.90 30.49 
International contributions 1.75 1.90 1.83 2.25 2.25 0.14 
1.Petroleum and Natural Gas Regulatory Board 

Grants-In-Aid General 
36 13.87 1.54 1.94 13.87 0.00 1.13 

Grants-in-Aid Salary 
31 9.66 1.94 1.54 9.66 0.00 0.10 

2. Society for Petroleum Laboratory 

Grants-in-Aid General 
36 2.70 2.70 2.67 2.70 2.70 0.00 

BE 
2022-23 

4000.00 

811.00 

64.00 

0.00 

0.00 

137.oO 

800.00 

210.58 

0.00 

1798.27 

314.36 

1.00 

46.91 

2.25 

0,00 

0,00 

2.70 
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Grants-in-Aid Salary 
31 0.14 0.14 0.13 0.14 0.14 0.00 

Setting up of Indian Institute of Petroleum 
31.82 45.51 281.82 95.00 95.00 23.75 Energy (llPE) Vishakhapatnam 35 

Establishment of Rajiv Gandhi Institute of 
1.00 0.01 0.00 32.00 32.00 0.00 Petroleum and Technology (RGIPn. Assam 35 

Establishment of Centre of Excellence for 
Energy, Bangalore 1.00 0.01 0.00 50.00 50.00 0.00 

35 
Payment of Differential Royalty to State 
Governments 43.20 23.20 13.54 24.00 0.93 0.43 

31 
Cash Incentives to States for Kerosene 
Distribution Reforms 442.00 266.00 576.22 0.00 0.00 0.00 

Total 
31 41994 40287.99 39876.88 15516.78 8448.47 4199.49 

CAPITAL 

Payment to Indian Strategic Petroleum 
Reserve Limited (ISPRL) 60 690.00 2550.00 2250.00 0.00 0.00 0.00 

Payment to ISPRL for construction of caverns 
Phase-II 10.00 0.01 0.00 210.00 210.00 210.00 

53 
- -National Seismic Programme----------;--------

60 207.00 63.00 63.00 217.00 187.66 43.24 
Total 907.00 2613.01 2313.00 427.00 397.66 253.24 
Grant Total (Revenue +Capital) 42901.00 42901.00 42189.88 15943.78 8846.13 4452.73 

C. DBTL for LPG 

1.4 When asked about the subsidy on petroleum products that is presently in vogue 

and details of the subsidy being provided for LPG and for PDS Kerosene, the Ministry 

has submitted the following information: 

"Prior to introduction of Direct Benefit Transfer of LPG (DBTL), price of 
subsidized LPG cylinder was decided by the Government and was charged from 
customers. Subsidy was directly given to oil companies. 

To curb malpractices and diversion of subsidized LPG, DBTL scheme was 
launched all over the country with effect from 01.01.2015. 

Under DBTL scheme, Domestic LPG Cylinder is being sold at market price to 
cash transfer compliant (CTC) consumers. Subsidy is transferred directly to the 
bank accounts of CTC consumers by oil companies on purchase of Domestic 
LPG Cylinder (up to cap of 12 cyl per annum). The subsidy is paid to consumers 
by Oil Marketing Companies (OMCs) and the same is reimbursed by 
Government to OMCs on monthly basis. 

In order to insulate the common man from the impact of rise in international oil 
prices, the Government continues to modulate the retail selling prices of PDS 
Kerosene and domestic LPG. Effective 1st March, 2020 the retail selling price of 
PDS Kerosene is being maintained at NIL under-recovery level on pan India 
basis. Since May, 2020, there is no subsidy to consumer on Domestic LPG (at 

0.18 

150.00 

0.00 

0.00 

1.11 

0.00 

8339.86 

0.00 

600.00 

0.00 

600.00 

8939.86 
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Delhi Market). However, in far-flung areas and some other markets, there is 
some subsidy which varies from market to market due to higher inland freight 
from port to bottling plant". 

1.5 The budgetary allocation in respect of DBT for LPG has been Rs. 4000 crore for 

the BE 2022-23. The allocation for the BE 2022-23 has been decreased by 67.95% 

when compared to previous financial year BE 2021-22. In this regard, wlien asked to 

specify the exact reasons for the same along with details w.r. t. the retail selling price of 

LPG cylinder and subsidy component for domestic LPG cylinders in all the states and 

union territories of the country, the Ministry has submitted as under: 

"The Budget allocated to DBT for LPG for the F.Y. 2021-22 was Rs. 12,480 
crore. However, the actual expenditure on subsidy for LPG is approximately Rs. 

___________ 1_4_Q_crore_QQly_(u(ltoDecember 2021). Rs. 4000 crore as BE 2022-23 has been 
assessed on the basis offnternaHonafTJ5l3prices-prevailing-ln-Decem6er~-202'C _______ _ 
Further, calibration, if required, would be made during the course of the year. The 
RSP of Domestic LPG cylinder in Delhi is Rs. 899.50 which has been stable 
since 6th October, 2021". 

1.6 Further, during the oral evidence held on 17.02.2022, the representative of the 

Ministry has elaborated as under: 

" ..... DBT for LPG, ~ ~ ~ {!il\e:xl ™ ~ fcffirR ~™ti~ m<.'f 12,480 t, 
~ ~ Cjjl'f S31T t, ~ ~ Rf<ilo'5'( ~ Gfl1 err~~ 'i\', ml" GJ'li 900 ~ti ml" 
cil~ ~ tfR'I- 5T '!<ff ~I 3fil 3Ffx 3Wr t.: ~ t1'r ~ ~ ~ ~l If the rates are 
already high, in fact, there is no reason for us to look at more spending on 
subsidy by hiking the prices. ~ W ~ ~ Cjjl'f ~. 3l'f ~ ~ 900 ~ ~ %1 
That is already passed on to the consumers. -i'r {J"{JR;q ~~ 'i\'1 So, depending 
upon the requirement, if it is to be hiked, then we can provide for it. These are the 
issues". 

D. LPG connections to BPL Households (PMUYl 

1.7 In respect of the scheme for LPG connections to poor households (PMUY), Rs. 

1618 crore was allocated for the BE 2021-22. However, actuals for the same upto 31 51 

January, 2022 has been shown as Rs. 1568 crore. Further, for the upcoming financial 

year 2022-23, a provision of Rs. 800 crore has been made in respect of the same. The 

Ministry has submitted that as on 25.01.2022, OMCs have released 98.48 lakh LPG 

connections out of 1 crore new connections announced as part of the PMUY 2.0 in 
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August, 2021. In this regard, when asked about the reasons for making budgetary 

provision of Rs. 800 crore in respect of PMUY despite the achievement of 98% target 

for the same, the Ministry has submitted as under: 

"Budgetary provision of ~ 1618 crore was made for BE 2021-22 to meet the 
expenditure against releasing of one crore LPG connections under PMUY phase-
11 i.e. Ujjwala 2.0. Oil Marketing Companies(OMCs) have already released one 
crore LPG connections under the Scheme as on 01.02.2022 and an advance of 
~ 1568 crore have been released to OMCs in lieu of LPG connections released 
under Ujjwala 2.0 by them. In January 2022, the Government has extended the 
Scheme to release additional 60 lakh LPG connections under Ujjwala 2.0 on 
existing modalities and a provision of ~ 800 crore has been made in BE 2022-
23 to meet the expenditure. Based on number of applications, additional 
allocation might be sought afterwards at RE stage". 

_____ t.8 __ StatelUI~wise_details-are-as-under:--------------------------

State/UT Number of connections released 
Andaman and Nicobar Islands 811 
Andhra pradesh 25, 193 
ArunachalPradesh 2,931 
Assam 4,83,387 
Bihar 16,04,999 
Chandiaarh 5 
Chhattisaarh 3,66,916 
Dadra & Naaar Haveli and Daman & Diu 39 
Delhi 19,637 
----~-~-······-~-~--~---~~·---·~~~~~~-~-·-"-·~~"~~~=~~·-·-·--~-~ ~--

Goa -
Gujarat 5,40,456 
Harvana 11,893 
Himachal Pradesh 2,023 
Jammu and Kashmir 8,885 
Jharkhand 2, 14,310 
Karnataka 3, 19,666 
Kera la 41,531 
Ladakh 28 
Lakshadweep 10 
Madhya Pradesh 7,91,919 
Maharashtra 2,65,440 
Manipur 22,026 
Meahalava 17,964 
Mizoram 1,334 
Naaaland 17,695 
Odisha 4,48,485 
Puducherry 655 
Punjab 16,013 
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Raiasthan 2,54,742 
Sikkim 3,605 
Tamil Nadu 2,06,009 
Telanaana 39,716 
Trioura 4,576 
Uttar Pradesh 19,85,462 
Uttarakhand 46,759 
West Beni:ial 20,82,839 
Grand Total 98,47,959 

1.9 On being enquired by the Committee about the modalities that have been 

devised for the implementation of 1 crore new LPG target of connections along its 

status and timelines, the Ministry has submitted the following written reply: 

"Hon'ble Prime Minister has launched Ujjwala 2.0 on 10th August, 2021 in Uttar 
rradesh-torelease-1-crore-deposit-free-LrG-connection-on-pan-lndia-basis,-in----
addition to 8 crore LPG connections already released under PMUY Phase-I. 

Under Ujjwala 2.0, the beneficiaries are given deposit free LPG connection along 
with free first refill and stove. LPG connection is released in the name of adult 
woman of the poor family, subject to the condition that no LPG connection exists 
in the name of any family member of the household and fulfilling other terms and 
conditions. The beneficiaries are identified either from SECC list or from seven 
other identified categories such as SC Households, ST Households, Most 
Backward Classes (MBC), Beneficiaries of PM Awas Yojana (Gramin), 
Beneficiaries of Antyodaya Anna, Yojana (AAY), Forest Dwellers, Resident of 
islands/ river islands, Tea garden I ex-tea garden workers or Poor households 
not covered under the above categories. Special Provision has been made for 
Migrant Families to avail new connection using Self-Declaration instead of Proof 
of Address (PoA) and Ration Card (RC). Connection can be taken as 14.2kg 
SBC I 5kg SBC/ 5kg DBC. KYC forms may be filled through online application 
through CSC/ Helpdesk/ direct submission to the distributor or any other mode as 
decided by OMCs from time to time. As on 25.01.2022, Oil Marketing Companies 
(OMCs) have released 98.48 lakh LPG connections under Ujjwala 2.0". 

1.10 On being asked about the national average of annual consumption of refill 

cylinders in respect of PMUY LPG beneficiaries vis-a-vis normal LPG consumers, the 

Ministry has stated as under: 

"National Per capita consumption of domestic LPG in year 2020-21 was 6.2 
cylinders of 14.2 kg and average refill consumption of Pradhan Mantri Ujjwala 
Yojana (PMUY) beneficiaries for the year 2020-21 was 4.39 cylinders of 14.2 kg. 
The per capital LPG consumption of PMUY beneficiary is less in comparison to 
national per capita consumption of domestic LPG due to the reason that PMUY 
consumers broadly belong to the Economically Weaker Section of Society". 
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1.11 When asked to provide details w.r.t. modalities, targeted beneficiaries and 

timelines for implementation of PMUY for the financial year 2022-23, the Ministry has 

submitted the following details: 

---

"Ujjwala 2.0 was launched on 10th August, 2021 to release 1 crore deposit free 
LPG connection on pan India basis, in addition to 8 crore LPG connections 
already released under PMUY Phase-I. Under Ujjwala 2.0, the beneficiaries are 
given deposit free LPG connection along with free first refill and stove. LPG 
connection is released in the name of adult woman of the poor family, subject to 
the condition that no LPG connection exists in the name of any family member of 
the household and applicant belongs to eligible categories. The applicant may be 
from SECC list or from seven other identified categories such as SC Households, 
ST Households, Most Backward Classes (MBC), Beneficiaries of PM Awas 
Yojana (Gramin), Beneficiaries of Antyodaya Anna, Yojana (MY), Forest 
Dwellers, Resident of islands/ river islands, Tea garden I ex-tea garden 
workers or Poor households not covered_llll_der tbe_CIQQ'JE'l~Cli~gQJj_~s, _____________ _ 
Special Provision has been made for Migrant Families to avail new connection 
using Self-Declaration instead of Proof of Address (PoA) and Ration Card (RC). 
Connection can be taken as 14.2kg SBC I 5kg SBC/ 5kg DBC. KYC forms may 
be filled through online application through CSC/ Helpdesk/ direct submission to 
the distributor or any other mode as decided by Oil Marketing Companies 
(OMCs) from time to time. As on 01.02.2022, OMCs have released 1 crore LPG 
connections under Ujjwala 2.0. In January 2022, the Government has extended 
the Scheme to release additional 60 lakh LPG connections under Ujjwala 2.0 on 
existing modalities". 

1.12 Further, during the oral evidence held on 17.02.2022, the representative of the 

Ministry has explained as under: 

" .... A ~ ~ <ITT" ~ 1i1 l\'ll ~ ~ <iR ~ it.R m6'f ~ ~ ~ m l\'ll ~ <ITT 
3!11JXi '1 e: fuTt;ft- 'NIC m ~ fclx:iT TJm l!!T1 ~~ l\'ll ~ <li1" t:tNorr qqc 2021 ~ 'NIC ~ 
<li1" ~ l1fh ~ 3111JXi'1 e: 21 tJ1ffiT q;)-~ ~ 3itx ™ 22 tJ1ffiT (fij) ~ m-m Cffl" WJ'l1lT 
1 ~<ITT"~ ti 6'1 \ii)" 60 ~~~tr, Cffl" \'Fl" 8 3itx 9 '8- x:r<ffi 3l1Tr ti We are going to 
do 60 lakhs and that we will complete in the next few months. So, we have no 
problem there". 

1.13 When asked as to whether there is any subsidy component in pricing of domestic 

LPG cylinders for PMUY consumers, the Ministry has stated as under: 

"The price of domestic LPG refills is same for both PMUY and non-PMUY 
consumers. The applicable subsidy amount is directly credited to registered bank 
accounts of consumers". 
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E. Phulpur-Dhamra-Haldia Pipeline Project 

1.14 On being asked as to whether the entire stretch of PDH pipeline project has been 

completed along with its current status and requirement of viability gap fund provided by 

the Government towards this project during the FY 2022-23, the Ministry has submitted 

the following information: 

!1lt·*;~ 
1 

2 

3 

4 

5 

"GAIL is implementing 2655 Km long Phulpur-Dhamra-Haldia Pipeline Project 
(PDHPP), popularly known as "Pradhan Mantri Urja Ganga Project". Out of 2655 
Km, 1200 Km of pipeline section have been completed. 

The section-wise details of PDHPP are given below: 

~,t~~~:~~·!~;~~m.!.l\~~·~,~~r1:~~~t;~{w.~ ~&*Jr~~r~~fif~~ 
C::t;>lii<i • ~ . 

';·&%~~~~~;?~t.F1·'% . ., > . ..-
Phulpur to Dobhi and Spurlines to Commissioned Commissioned (750 Km) 
Barauni,---Patna,--Varanasi--& ---- -- ------------ - ---------------------

Gorakhpur (PDHPP- Section 1 
Total Length- 750 Km 
Dhamra-Angul Pipeline Project Jul'2022 Overall Physical Progress: 83. 7% 
(Section-2A Of PDHPP) 
Total Length -400 
Km 
Dobhi-Durgapur Pipeline Project Jun'2022 Overall Physical Progress: 98.2% 
(Section-2B of PDHPP) 

Note : Mainline (Dobhi-Durgapur) 
Total Length - 500 Km Including Matix Fertilizer, Durgapur & 

HURL, Sindri Spur lines (-359 Km): 
Commissioned 

Bokaro- Angul Pipeline Project May'2022 Overall Physical Progress: 90.3% 
(Section-3A of PDHPP) 

91 Km pipeline section • 
Total Length- 670 Km commissioned. 

Durgapur- Haldia Pipeline Project Jun'2023# Overall Physical Progress: 57.4% 
including CGS Kolkata Spur line Status: 
(Section-38 of PDHPP) 3 (1) Published : 288.2 Km 

6 (1) Published: 186.5 Km 
Total Length- 335 Km RoU Handover I Panchnama : 44 Km 

Construction work delayed due 
to Slow RoU Acquisition (6(1) 
proposals, compensation 
determination & disbursements. .. # Subject to ava1lab11ity of hindrance free RoU by Jun'22 m West Bengal 

CCEA has approved 40% capital grant (Viability Gap Fund) limited to Rs 5176 
Crore on 21/09/2016 for Phulpur-Dhamra-Haldia pipeline project against the 
estimated capital cost of Rs 12,940 Crores. 
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Total Capex of PDHPP till 31/01/2022: 
Capital Grant received from GOI: 
Capital Grant allocated for FY 2021-22: 

Rs 11,747.17 Cr. 
Rs 4549.20 Cr. 
Rs 839.26 Cr. 

Expected release by GOI during FY 2021-22: Rs 839.26 Cr. 
Balance Capital Grant to be required during FY 2022-23: Rs 0.00 Cr. 
Hence it is estimated that no VGF would be outstanding during FY 2022-23 on 
part of Gol Budgef'. 

1.15 With regard to the completion of Barauni-Guwahati portion of PDH pipeline 

project along with the progress made till now on this stretch, the Ministry has provided 

the following details: 

"Barauni-Guwahati portion of PDH Pipeline Project is being implemented as an 
integral part of PDH Pipeline Project. The project Is being executed to connect 

____ North_EasLRegion-(NER)with-the-National Gas.Grido-The approxc length of-the-------
pipeline is 729 km having capacity of 2.5 MMSCMD. 

The portion of Barauni Guwahati pipeline in the states of Assam (263 Km) & 
Bihar (278 Km) is expected to be completed by June, 2022. However, due to 
delay in RoU acquisition in the state of West Bengal, 189 Km section lying in 
West Bengal state has been delayed & the same targeted to be completed within 
12 months from the date of availability of hindrance free RoU. 
The construction status of the project is as below. 

Sf; • Nalrie of the f>ipefin'e$e!<tiCiri• · :-._•: -;;•.:--.-- status/f>ri:>!Jtess. -- --... _--: -- <:-._;·.-·.-_- ---·. ;', -·/:.-:-- .-. -- ·, 

1 Barauni Guwahati Pipeline Overall Physical Progress: 85.2% 
(As an integral part of PDHPP) 

Construction Status: 

Total Length- 729 Km Bihar (278 Km) 
• Welding : 258 Km 

• Lowering : 226 Km 

West Bengal (189 Km) 
• Welding : 87 Km 

• Lowering: 22 Km 

Assam (262 Km) 
• Welding : 250 Km 

• Lowering : 238 Km 

Total (729 Km) 
• Welding : 595 Km 

• Lowering : 486 Km 
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1.16 During the oral evidence held on 17.02.2022, the representative of the Ministry 

has further elaborated as under: 

" ..... ~ ~ 1ruf X6 ~ t, ;;mt~ 3Tit!> ~<ml ti ~ ~ ~ X6 ~ t, \!lll\(iij)\( ~ 
.q, ;;mt ~ 3Tit!> AA$" ~ ~ W<PR 'lfT w <1>X w ti ~ 3Tit!> ~ $" <i"lG, Cl5 ™ 
~ ~ .q oir ~ ~ wm t\i W1RT 3f.J1Ff mr t fill~ 3Tit!> ~ $" "iflG ~\(Cl)~ 
<ITT \(f'fl:l" c;r11m 
..... 3ITT'f m!t <!iITT t fill~ .q ~ 3Tit!> ~ $" "iflG 1\iP" \li1(>1" .q m ~ ~ <!>X W'n ~ 
$" 31c'fTC!T, oo ~ ~ ~ 2022 .q ~ m ~ ~ 4ife(i11~\Jlx ~ ~ cpi:ft~11 
~~ti ~ M 4ife(i11~\Jlx ~ - ~. ~ 3fR •nx(llgx .q ~ 1Rf ~ 
~ m 'lt ti \3'ITT" ~r 3fR f.nrrx" <ITT™ cpAz;flc: m l]<:fT ti $ll'((ll0'5 <ITT™ 'lfT <ITTr.r-~ 
cp'""<'ftc: m l]<:fT t. 2022 .q ~TT <ITT™ iPA<'llc m ~ ~ -.rrwr ~ oir *~ ~ t 
fill R'lik!X, 2022 (j"ij)" ~-~ ~ 3Tit!> ~ill R'lik!X, 2023 Cfc!l 6"1" ~ cp'""<'ftc; <!>X ~ 

------ ----- ;;rgt(j"ij)"-~ iP""'l'lx CITT-x=tcfRirt;m$3™;~xm-cpq>Jfi q;)"m~-~-'1---- ---
~<l>X i:n# 3fR ~ ~~ q;)" ~~~~ti \Jll 6 't11\Jfl-sl ~ iP~crE'5 2ff, 
~ ~ *11\Jfltl ~ iP~cre;s t 3fR oo cft-;=r .q m ~ ~ 1Rf ~wt 3fR-q- 'lfT ~ 
~ '1-~ ~ m ~ y;R:a1~"1~R cmi:fj)" 6G (j"ij)" m ~ t 3fR \Jll 4ife(i11~\Jlx ~ 
~Tf.i<r W;r .qt ill W1RT 31flT'1tfill~(j"ij)"cITTr.f50 ~Rf C\JqRJeJ y;fe:(i11~"1~R .q 
3TT~'I 

F. lndradhanush Gas Grid Limited !IGGL) 

1.17 A budgetary provision of Rs. 1798.27 crore has been made in BE 2022-23 in respect of IGGL. 

When enquired about the progress of IGGL during the oral evidence held on 

17 .02.2022, the representative of the Ministry has elaborated as under: 

"Then, we come to the North-East Gas Pipeline Grid Project. It is very clearly 
written. <16 6l]Cf ~ wr ~ mr l]<:fT t, ~ .q m-~ ~ $" ~ ~ m w ti 
~ ~ ~ 3Wr \JITij)'(" ~ .q ™ <r<rcrr ~ ~ \li1(>1" .q ~ 850 ~ ~ t 3fR 
~ \li1(>1" .q 1100 ~ ~ ~ G'l:ff ~ 'lfT ~Rs* t, ~ cr5t rrx ™ ~ 
~CITT~~Wti 

am crrm ~RWM<T iP'""<'ftc t, "fl (j"ij)"~ m\JITo/JT, ~ ~ -.rrwr xl ~ 41~4(:>11~'1 
\JIRft t 3fR ~«:<i>ll(il crrm "iPT'l 3TIR" RW=<ix, 2023 (fij) 1iXf 6'tm till am .q 'lfT 2023 '1-~ 
m~ 

<)- ~Rll 1\Ji 1%f<hiP~c t\i ~TT~~~ 6[rrf(ir ma-~~ \JIBT ti ~ 3Tit!> .q ~ 3lT4i" 
~ 61]Cf iPl<tc:<ifl t. ~ q;'1<tc(:>1 ~ ti ~ ~ ~ t, ~ mr i:t~Ji<rc: \(f'fl:l" xf ~ 
~R1lmi''1 
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G. Indian Institute of Petroleum for Energy (llPEl. Vishakhapatnam 

1.18 Total budgetary allocations with regard to setting up of llPE at Visakhapatnam: 

"Budgetary allocations are as under: 

(Rs. In crore) 

2019-2020 2020-2021 2021-22 2022-23 

BE RE ACTUALS BE RE 11.CTUALS BE RE 11.CTUALS BE 
31.82 22.28 22.28 31.82 45.51 281.82 95.00 95.00 23.75* 150.00 

*Released till date". 

1.19 On being enquired about the present status of llPE in Andhra Pradesh along with 

details of progress during the year 2021-22, the Ministry has submitted as under: 
- --------- ----- -- - ---- - ---- - - -- --- -

"The Government of Andhra Pradesh has delineated the land measuring 201.80 
acres free of cost, at Vangali Village, Sabbavaram Mandal, Visakhapatnam for 
construction of the permanent campus for llPE. The land was handed over in the 
month of February, 2019 and intimated that out of which 175. 7 4 acres which has 
the clear possession and the remaining balance of land 26.06 acres is covered 
by the Court Case. 

The balance land of 26.06 acres is spilled across the total alienated land of 
201.80 acres. 

On continuous follow up by the Institute and intervention by the Ministry of 
Petroleum and Natural Gas, the mutation for 157.36 acres out of the alienated 
land of 201.80 acres on the name of the Institute has been done, in the month of 
January 2022, by the Govt. of Andhra Pradesh. Taking possession of the land, 
the institute is in the process of finalizing its construction activities. 
The original time-line is from 2016-17 to 2022-23 and cost estimates is Rs.655.46 
crore''. 

1.20 When asked as to whether any timeline has been fixed for the completion of 

permanent campus of llPE at Vishakapatnam, the Ministry has submitted the following 

information: 

"(a) Original Time lines: 
The infrastructure development of the University is proposed to be completed in 2 
phases as per Detailed Project Report (DPR), as mentioned below: 
(i) Phase 1- Year Oto Year 3 (FY 2014-15 to FY 2017-18) 
(ii) Phase 2- Year 4 to Year 7 ( 2018-2019 to FY 2020-2021) 
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(b) Revised Time lines: 
Due to the delay in handing over of land and pending court cases, the revised 
time lines duly approved by the Board of Governors (BoG) of llPE are as under: 
(i) Phase 1- Year 1 to Year 3 (FY 2022-2023 to FY 2024-2025)* 
(ii) Phase 2- Year 4 to Year 5 (2025-2026 to FY 2026-2027)* 
(*subject to prevailing of normal conditions due to COVID-19)''. 

1.21 On being enquired about the current status of the land under litigation measuring 

26.06 acre out of the total alienated land of 201.80 acre meant for the construction of 

llPE campus, the Ministry has furnished the following details: 

"The Govt. of Andhra Pradesh has recently (in January, 2022) given clear title for 
157.36 acres of land on the name of 'Indian Institute of Petroleum and Energy', 
out of the total alienated land of 201.80 acres at Survey Nos. 135/2 .& 241/3 of 

--------- --Vangali-Village,SabbavaramMandal,Visakhapatnam. _______________ _ 

The mutation for remaining balance land of 44.44 acres including the land 26.06 
acres which is still under litigation, is pursued with the concerned Authorities". 

1.22 With regard to Rs. 95.00 crore for the BE 2021-22, only Rs. 23.75 er. has been 
shown as actuals in respect of llPE. In this regard, the Ministry has submitted the 

following information: 

"Though the B.E. for 2021-22 was Rs. 95 crore, only Rs. 23.75 crore have been 
released by Ministry of Petroleum as the capital expenditure incurred by llPE was 
low as the construction of llPE permanent campus and its infrastructure 
development could not be taken up completely due to the pending land issues. 

As stated in reply to Question No. 15(i), the mutation of land to an extant of 
157.36 acres out of the alienated land of 201.80 acres on the name of Institute, 
has recently been completed. The construction activities will be started at the 
earliest and the demands for grants, as per the requirement, will be placed 
accordingly". 

1.23 When asked as to whether any efforts have been made by the Ministry/HPCL for 

expediting the adjudication of the pending land acquisition case of llPE in the Hon'ble 
High Court of Andhra Pradesh, the following information has been submitted by the 

Ministry: 

"On continuous intervention by the Ministry of Petroleum and Natural Gas, the 
mutation for 157.36 acres out of the alienated land of 201.80 acres on the name 
of the Institute has been done, in the month of January 2022, by the Govt. of 
Andhra Pradesh. Taking possession of the land, the institute is in the process of 
finalizing its construction activities. 
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The Government of Andhra Pradesh has delineated the land measuring 201.80 
acres free of cost, at Vangali Village, Sabbavaram Mandal, Visakhapatnam for 
construction of the permanent campus for llPE. The land was handed over in the 
month of February, 2019 and intimated that out of which 175. 7 4 acres which has 
the clear possession and the remaining balance of land 26.06 acres is covered 
by the Court Case. 

In this regard, Secretary (PNG), vide D.O. letters dated 04.06.2021 and dated 
26.11.2021 addressed to the Chief Secretary, Govt. of Andhra Pradesh, 
requested to look into the matter and direct the concerned authorities to hand 
over the remaining land of 26.06 acres to llPE immediately, to enable llPE to 
start construction activities without further delay, as relevant as on that day. 
However, 44.44 acres are yet to be handed over, and the the District Collector & 
Revenue authorities, Visakhapatnam District, assured that it will be resolved very 
shortly". 

1.24 During the oral evidence held on 17.02.2022, the representative of the Ministry 

"Similarly, in llPE, we have given Rs. 150 crore. Madam has already told 
about it. Madam, in llPE, the land issue has been solved and 170 acre land is 
available. The construction is started. We are aware of your concern. In fact, 
if I see, I may tell you, last one month, we were discussing how to start the work 
before 31 51 March. I am assuring that they will be taken up at appropriate level 
in Andhra Pradesh and the problem will be sorted out. There is a land litigation 
for 29 acres. Separate that land litigation, rest of the area 175 acres, they are 
sitting with the people and we will spend this Rs. 150 crore. Your concerns are 
well aware in the Ministry. We have flagged it. We will solve this problem". 

H. Centre for Excellence for Energy, Bengaluru 

1.25 When asked to provide details w.r.t. the current status and progress of the 

Centre for Excellence for Energy, Bengaluru along with budgetary allocation for the 

same for the year 2022-23, the Ministry has submitted as under: 

"Current status and progress of the Centre of Excellence for Energy, Bengaluru: 

Government of Karnataka has provided 150 acres of land at Kambalipura Village, 
Hoskote Taluk, Bengaluru Rural District, Karnataka to Energy Institute, 
Bengaluru, however, land is not in the possession of the Institute due to the 
dispute of deemed forest area and agitation by local villagers. The construction of 
boundary wall and other campus development works have been halted since 
2020 due to above-mentioned reasons. Institute is working hard to get the issue 
resolved at the earliest. 

The Institute meet out its operating expenses from the advance of Rs. 50.00 
crore, received from Oil Industry Development Board {OIDB). The Ministry of 
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Petroleum & Natural Gas (MoPNG) has approved an amount of Rs. 100.00 crore 
for Energy Institute, Bengaluru for campus development works. 

Energy Institute, Bengaluru (EIB) commenced offering M. Tech. programmes 
from Academics Session 2017-18 with the approval of Ministry of Petroleum & 
Natural Gas (MoPNG) and included Doctoral programmes in Academics Session 
2020-21. 

Institute is currently operating from the rented premise of NMIT Bengaluru; 
however, Institute has been procuring lab equipment, computer, IT peripherals, 
books, etc to provide state-of-the-art learning facilities to M. Tech. and Ph;D. 
scholars. The programmes offered from the centre is as follows: 

Energy Institute, Bengaluru 

I. Postgraduate Programmes 
a. M. Tech. in Energy Science & Technology (Seat- 15) 
b. M. Tech in Power & Energy Systems Engineering (Seat- 15) 

---------- ---c:-M:-Tech-in-Renewable &-Alternate Energy (Seatc-15)----- ------------------- -----
d. M. Tech. in Electric Vehicle Technology (Seat- 15) 

II. Doctoral Programmes 
a. Ph. D. in various Engineering subjects (Seat- 10) 

Currently, there are 87 students are enrolled in M. Tech. and 1 O in Ph.D 
programmes. 

Human Resources 
Institute has appointed 6 nos regular faculty and 11 staff members on outsourced 
m,ode for the smooth operation of the centre. 

Budgetary allocations are as under: 

2019-2020 2020-2021 2021-22 2022-23 

BE RE ACTUALS BE RE ACTUALS BE RE ACTUALS BE 
1.00 0.01 Nil 1.00 0.01 Nil 50.00 50.00 50.00 -

1.26 On being enquired about the provision that has been made in the Budget 
Estimates of 2022-23 in respect of Centre of Excellence for Energy, Bengaluru along 

with details of current progress of the Institute, the Ministry has stated as under: 

"The Committee on Establishment Expenditure (GEE) in its meeting held on 13th 
August 2021 under the Chairmanship of Finance Secretary & Secretary 
(Expenditure), Ministry of Finance, Government of India has approved a grant of 
Rs. 100.00 crore for Centre of Excellence for Energy, Bengaluru to set up the 
campus. In the meeting, it was further decided that no further fund shall be 
provided to Centre of Excellence for Energy, Bengaluru. Since approved fund of 
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Rs. 100.00 crore will be released to Centre of Excellence for Energy, Bengaluru 
during FY 2021-22, therefore, no provision has been made in the Budget 
Estimates of 2022-23. 
Centre of Excellence for Energy, Bengaluru is currently operating from the rented 
campus of NMJT Bengaluru and offering M. Tech. programmes in following 
streams along with Ph.D". 

1.27 When asked as to whether the issue related to acquisition of land has been 
resolved, the Ministry has stated as under: 

"The issue related to land acquisition is still under dispute. Government of 
Karnataka has allotted a land of 150 acres to Centre of Excellence for Energy, 
Bangalore and out of that Department of Forest, Government of Karnataka has 
declared 23.13-acre land as deemed forest. 
Further to the above, local farmers are claiming their rights on the land and due 
to their violent agitation, construction of boundary wall at the site at Ka111baliQ_llfil _____ _ 

--------village, -HosJ<oteTaJUJ(-Rural BengaluriT DfsfricChas--been-fialted-sTnce Jong. 
Institute has been negotiating with agitating farmers to resolve the dispute and 
start the construction of boundary and other works. They have also filed a Writ 
Petition in the Hon'ble High Court of Karnataka at Bengaluru by requesting the 
court not to evict the petitioners from the land". 

1.28 During the oral evidence held on 17 .02.2022, the representative of the Ministry 

has further elaborated as under: 

"Then, there is an establishment of Centre of Excellence at Bangalore. The 
Expenditure Department has given us Rs. 100 crore for grants for all these 
Centres. They said: "You spend this Rs. 100 crore and come back to us or also 
examine." After all, these Centre of Excellence do research and give degrees. 
We have given Rs. 100 crore and since the Department has internal issues, the 
Department of Expenditure told: "You spend this amount first, and come back to 
us if there is any fund is required." 

I. PM Ji-VAN Yoiana 

1.29 The budgetary allocations in respect of PM-Jivan Yojana are as under: 

"PM-Jivan Yojana 

2020-2021 2021-2022 2022-2023 
BE IRE !ACTUALS BE IRE [ACTUALS BE 
53 131.80 I NIL 233.31 I 189.38 I *37.875 314.36 

All figures are in Crore Rs. 

Note:* payment for bills received of Rs. 37.875 crores has been approved and 
release of same is underway". 
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1.30 When asked about the objectives of PM Ji-VAN Yojana along with the progress 

achieved till date since the launch of this scheme, the Ministry has stated as under: 

"In order to encourage setting up of second generation bio-refineries, the Cabinet 
Committee on Economic Affairs (CCEA) on 28.02.2019 approved the "Pradhan 
Mantri JI-VAN (Jaivlndhan- Vatavaran Anukool fasal awashesh Nivaran) Yojana" 
for providing financial support to integrated bio-ethanol projects with a total 
financial outlay of Rs 1969.50 crore for the period from 2018-19 to 2023-24. 

The current scheme envisages setting up of 12 commercial scale Second 
Generation (2G) Bioethanol projects and 10 demonstration scale 2G Bioethanol 
projects based on non-food biomass feedstocks and other renewable feedstocks. 

Financial assistance of Rs. 150 Crore each to the 4 commercial projects at 
Panipat, Haryana (IOCL), Bhatinda, Punjab (HPCL), Bargarh, Odisha (BPCL), 
Numaligarh, Assam (NRL) and Rs. 15 crore to one demonstration project of 

__________ Jndian_OilatEanii:>at, H_a_ryana tla§J:i_e_em_aJ'.lPIQVgcJ(Jfl_d_e_rtbE:l!l_aicl!lJ:he_me_._T_llelse _______ _ 
projects are in advanced stage of construction". 

1.31 When asked about the actuals for FY 2021-22 has been shown as 'NIL' as 

against the provision of Rs. 189.38 crore during the RE 2021-22 along with the reason 

for the same, the Ministry has stated as under: 

"The actual expenditure till date for FY 2021-22 is Rs. 37.87 crore. However, Rs. 
189.00 crores would be the likely expenditure till 31.03.2022 in the Scheme". 

1.32 During the oral evidence held on 17.02.2022, the representative of the Ministry 

has further elaborated regarding the progress of the 2G Ethanol plants as under: 

" .... 2\Jft ~ ~ \;f)' ~ t, 6'f fil fiReft ~ \'lR m '<IN~ ti' '(1'(¢1~ &f:;r if~% ti 
wm ~ \fl1'lGr M &h" if wr ~ti M &h" if~ ~ Cfif Cfc!l ~ t, iJf'T Q<P "'1'ITT 
i:nrM x'!- ~3l'f mm ti ~ ~ m ~ ~ ~ ~ '(iCITTft", cfflffcl> ~ ~ ~ ~ 
~-~e.~<kt CITT3cJ>r~~ 

'ii" ~ <IB' \iGl6'1UI ~ '(1'Cliill ~ fcl>' ~ $TJ;r if~ '@ ~ 31T '('ITT ti ~ W G'(1' 

fcli<>1'1<\kx'i ~~if ri x'!-~ x'!-~ ClR' ~'Tm t fcl>' 'ii" 3TfCfcfjl ~-~ \'.!1~1:11, 
~ GTi:r '1:lT 3ITT- \l\x'!- ti' ~ ~-~ &rR' 6Rft' t, \ix'!- 3TfCf M 3i'\x cm- 'Rf ~. ~ 
~ ~ ~ ~ q;'j~~Cf0J 3IT#, <)"~~if~ 3IT#, \jf)' 2\Jft ~ ~ 
~ rn m fuq, <IB t fcl>' 6i1' 2\Jft ~ ~ Sl;qXix cm- 1fcll 3l'mT GTi:r ~ 00 3J1R' 
~ 3l'mT GJlf ~. ii<r ti' C!1> fclRrR q;)- 3l'mT G'i'f ~I ~ 1:flJtfGT Cfif t)" %, iJf'T C!1> '6lf 
~ ~ 3itx m;- ~Clot' ti'~ mt, iJf'T m;-~ x'!- \'.!1~~·111 3f'R' fclRrR ti'~ 
i:im x'!- 'llFT \jf]l{llT, m m;- $l'r 'lR' ~ mmn 3IB': rn q;)CfR1 <IB t fcl>' m 3l'mT G1'f ~ 6i1' 
1fcll ~mt ~ ~ % ti '6'l'RT 3TizR;r cj)qoft\J1 ~~cm-~ ti wR <IB '!CtT ~ t 
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fcl> m ~ (fl[T Gr=r 6Frr, % wA- -a<:r CR~ tarn- fcITTl;rr wr AA cm-~ t, <lti '!:ft wA-
-a<:r <R~ti 

3J<f 3TNCli1ff ~'!:ft~~~ 3TNllJT'Rf~~~. ~~~~~. 
6'f~CJ>l-~ti 6'fRf~~IR~XtIBTti 

Supplementing the submission, the representative of the IOCL elaborated as 

.... I would like to add something to this. wR q1;ftqa ~l{Cll 2\;\T~wn<m <TI"~™ 
~ i5R<11011 •14•ifk: ~ CJ>1- 1,000 ~IR c-r \l.1f.x:i~ ~ ~ ~ ~ m ~ t, CflltFcP -R <lit cT?E cilRc 2,600 ~ 3lT W ti Haryana Government has added Rs. 
1,000 per ton. <ltl"~~3Jmr~ti 6'l"OO~~'!:ft<IBT RcrC!tc~~t. 31C:'t41$l\JI 
~ ~ ~'lift 6Tfn \Jim fcl> ~ tlT66f° ;)- 'PITT, we can give a price, ~WR ________ _ 

---4-f'B-1RiR•1q;1x:c-!ft--~-t.m~-~~61•111-Zii~~;g<'l(;iiil'ief1i~~!th~~9ht-
to share this information with you". 

Further, the representative of the Ministry has elaborated as under: 

"'<R, <f ~ 3lfi'l<wr ~orR- ~ m ~ \Jim fcl> il<:ix41, ~3!'1<llqct ;J- '!:ft 3l'llT 'lctTllT fcl> x=Ec 
•14•tik ;J- 6'J!R" ~<lit \l.1f.\l.1~ ell" ti ~™'!:ft ;;it~ 31criN ill t, \RICITT ~ 
~ ~. ~ aITT-\1.iRt ~<lit '!:ft \l.1f.x:itl ell"~ ti ~fFRt '!:ft tEc •144''k ;)-ell" t, ;;it 
f<if.ff~ 3W!l qlfli!>(.i'tlx ~ \l[_ ~ t1 ~q;rtfit qfcrc:fclEi ~ <i:;i1ct<W <lit '4Tt aITT-~cm 
~~cm- '!:ft \)Jl'l~<ll fcl>m '!<IT t fcp 3lfCT 1{Cll \JjTJ5 '!ft~. \Jl5t tr<~~ fcl>m \JlT\(", 

CflltFcP tRRi!t <lit ~~~mart, ~ 4JRUf ~ ~ 4R'1T t:R?fil ti ~ IR '!:ft qJf'1 

~mt,~ 311~~R:4i1ll '!:ftfcl>mti 

1{Cll alR tjjf'l '!:ft fclim ti °1l ~ 'fSG Wl6 3lT ~ tJ <li1ff ~ 'l 6f fcl> 1{Cll ~ tRRi!t ~~IR 
ctf.1-'t!R" ~ 3lT ~ ~ '!:ft 3IW ~ 'lier '!<IT t fcp -4-~ ~ ~ tRRi!t ~ -4- trR 
i/>llf sq t, ~ 1:j)fl:jxf cm- '!:ft \1.1 fAi ~ct fcl;m '!<IT ti ~ tjJRUf ~ <lti qJf'1 3M 'l($T t aITT-~ 
tctir ctCll 3lT<!T t"I 

J. National Bio-fuel Fund 

1.33 When asked about the actuals for the year 2021-22 has been shown as 'NIL' as 

against the Rs. 1 crore of BE & RE 2021-22 along with the details of the same, the 

Ministry has submitted the following information: 
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"In anticipation of the approval of the National Bio-Fuel Fund by the Ministry of 
Finance, a token provision of Rs. 1.00 crore was made. However, the National 
Bio-Fuel Fund is yet to be approved by the Ministry of Finance. Hence, actuals 
for the year 2021-22 has been shown as NIL". 

1.34 When asked about why the approval from the Ministry of Finance has been 

delayed and whether any objections/queries have been raised by the Ministry of 
Finance, the Ministry has stated as under: 

"MoPNG has been taking up with Dept of Expenditure, Ministry of Finance for 
creation of a National Bio-Fuel Fund as envisaged in the National Policy on 
Biofuels-2018. 

National Bio-fuel fund is envisaged as a part of National policy on Bio-fuels-
2018. As there have been periods revisions in national policy on Bio-Fuels, 

---------------hence,-have-resulted in-changes in-the envisaged-scheme-of-National Bio-fuel------
fund. The scheme is being finalized in consultation with all stakeholders including 
Ministry of Finance". 

K. Construction of ISPRL Phase-II 

1.35 When asked to provide details w.r.t. the quantum of funds allocated for 
Visakhapatnam, Mangalore and Padur ISPRL projects for the following financial years, 

the Ministry has submitted the following information: 

Expenditures for ISPRL projects (As per Finance Budget allocation) 

(Figures in Rs./crores) 

2019-20 2020-21 2021-22 

Scheme l\.ctual 
upto BE RE Actual BE RE Actual BE RE December 
Z1 

ISPRL O&M 
Expenditures for 

163.5~ 108.93 Mangalorei 
padur and 120.00 120.00 116.82 155.00 178.24 146.69 186.34 

Vishakhapatnam 
Projects 

2022-
Z3 

BE 
pro po 

sed) 

210.58* 
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Crude Oil 
Procurement for 1.00 1.00 NIL 690.00 2,550.00 2,653.13 
ISPRL Caverns NIL NIL NIL 

Construction of 
Caverns Phase 1.00 1.00 NIL 10.00 0.01 NIL 
II 210.00 210.0( 98.19 

1.36 When asked to furnish the present status of financing of purchase of crude oil 

storage in strategic caverns under various phases, the Ministry has stated as under: 

"Under Phase I of Strategic Petroleum Reserve (SPR) programme, Government 
through ISPRL has built SPR facilities with a total capacity of 5.33 MMT at three 
locations viz. Visakhapatnam, Mangalore and Padur. All the three facilities i.e. 
Visakhapatnam, Mangalore & Padur have been commissioned in June'2015, 

NIL 

600.00' 

. October' 2016 and December' 2018 respectively. All these three facilities were 
----- -------dedicatedto-the··Nation-by-Hon'ble-Prime-Minister-on--101hFebruary'2019:------------- --

The total reserve of Phase-I of SPR is currently estimated to supply 
approximately 9.5 days of India's crude requirement 

The storages at all the three locations have been filled up completely as below:-

Site Visakhapatnam Mangalore Padur Total 

Capacity I oil in storages 1.33 MMT 1.5 MMT 2.5 MMT 5.33 MMT 

With the outbreak of COVID-19 pandemic across the world, and lockdown in 
India since March 2020, the refineries were operating at bare minimum capacities 
due to drastic reduction in the demand for petroleum products. This coupled with 
high supply of crude, resulted in a significant drop in crude oil prices across the 
globe. To take advantage of the low crude oil prices, Govt. of India decided to 
step up its efforts to fill the Strategic Reserves. 

In this context, the Government had earlier allocated Rs.690 Crores from the 
Budgetary allocation for the year 2020-21 for filling one compartment at Padur. 
To take advantage of the down turn in global crude prices, Government of India 
further allocated Rs.3184 Crores (Considering crude rate as 28 US $/bbl and 
exchange rate of Rs 75.5 per US $) towards filling the SPRs in Phase I during the 
year 2020-21. 

MoPNG, advised the Oil Marketing Companies (OMCs) viz BPCL, IOCL, HPCL 
and PSU MRPL to fill the crude in the SPRs. Approximately, 16.37 million bbls for 
Mangalore and Padur and 0.34 million bbls of crude oil for Vishakhapatnam, thus 
total 16.71 Million Bbls. The strategic reserves at all the three locations have 
been filled fully in April & May'2020, and some balance quantity in Oct'2020. 
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The average cost of procurement was 19$/bbl as compared to US$60 per bbl 
prevailing in Jan 2020. This resulted in savings to Govt. of India for approximately 
Rs 5069 Crore (US$685.11 Million)". 

1.37 When asked to furnish an update on negotiations with foreign 

countries/companies w.r.t. utilization of the capacities of the strategic storage caverns, 

the Ministry has submitted the following information: 

"Agreement &MoU with Abu Dhabhi National Oil Company !ADNOC) 

The Mangalore facility has two compartments of 0.75 MMT each. One of the 
compartments has been given to Abu Dhabi National Oil Company (ADNOC). An 
agreement was signed between ADNOC and ISPRL on 10th Feb'2018, 
permitting ADNOC to use one compartment at Mangalore. ADNOC has stored 
approx. 5.8 Million Barrels of crude at ISPRL's Mangalore cavern. It can use a 
portion of this oil as commercial supply to its customers in India, while the rest 

-------- ----will-remain--as-strategiG-storage--to-be-released---to--meet-emergencies-such---aS----
supply disruptions due to natural disaster or geopolitical factors. 

Other foreign Companies 

A Memorandum of Understanding was signed with Saudi Aramco on 29th 
October 2019 to fill Crude Oil in ISPRL's one cavern at Padur, Karnataka, 
however due to slowdown of prices in Covid pandemic in April/May'2020, Govt. 
of India filled up the caverns through its own fund (already mentioned in reply of 
Point no.(i)). Due to this, MoU with Saudi Aramco was not required to be further 
pursued". 

1.38 On being enquired about the current progress in the allotment of land for the 

construction of Phase-II of ISPRL at Chandikol (Orissa) and Padur (Karnataka), the 

Ministry has submitted the following details: 

"Chandikhol, Odisha 
o About 400 acres of land is proposed to be acquired for creating the planned 

SPRs and additionally about 200 acres of land have been identified for re-
handling the rock debris. 

o Online application for land acquisition at Odisha has been submitted by ISPRL 
on 3oth Sep 2019. 

o Secretary MoPNG met Chief Secretary Govt of Odisha on 05th April 2021 at 
Bhubaneshwar to expedite the land allotment for Chandikhol Project. 

o Secretary, MoPNG wrote a letter to Chief Secretary, Govt. of Odisha dated 13th 
May 2021 proposing that the Ministry can consider designating the excavated 
rock debris to Govt. of Odisha for their use. 
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o State Govt to confirm on the status of ownership for excavated rock. Letter in this 
regard written by Hon'ble Minister of Petroleum & Natural Gas to Chief Minister 
of Odisha. 

o As per Govt of Odisha, they are evaluating the application for land allotment for 
the Chandikhol Project and the approval from Govt of Odisha for allotment is 
awaited. 

Padur, Karnataka 
o Karnataka Industrial Areas Development Board (KIADB) issued preliminary 

notification in January 2021 for acquisition of 210 acres for Padur phase 2 after 
completion of Cadastral Survey for land. 

o On request of KIADB, an advance payment of Rs.98.17 Crore has been made to 
KIADB towards land acquisition cost of 210 acres of land at Padur and Kalanthur 
village in March 21. 

( 

o The Govt. of Karnataka vide order no.Cl 283 SEP2020 dated 26.05.2021 
constituted-R&R-committee.Meeting of tfie R&R-(relief-ana-refiah!Hfiilioil} ---
committee was held in the month of July & August' 2021. R&R Package to be 
firmed up by DC Udupi in consultation with SLAO. 

o Post approval of DC Udupi, JMC was started in Nov 2021 under supervision of 
Special Land Acquisition Officer (SLAO) but was stopped by protesters 
demanding R&R package. 

o ISPRUMoPNG is following up with DC Udupi and SLAO for expediting the JMC 
activity and completion of land acquisition process. Compensation rates for Land 
to be finalized by DC Udupi". 

i .39 When asked as lo whether the funds provided as BE 2022-23 is for both the 

projects along with the storage capacity of crude oil at these two locations, the Ministry 

has furnished the following details: 

"Yes, funds provided as Rs.600 Crore as BE 2022-23 is for both Chandikhol and 
Padur projects. 

The storage capacity will be as under:-

Chandikhol, Odisha = 4 MMT 

Padur 2, Karnataka = 2.5 MMT 

Total = 6.5 MMT 

Explaining the status of construction of caverns for storage of crude oil under Phase-

11 projects of ISPRL, the representative of the Ministry made the following submission: 
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"3JlR' ~ q;)- m 3lr!r ~ 'tl16if t ill~ "fl- ~-2 t. CJJ1kCJJ ~ "fl- t!¥ t. ~ q;)- m 
~ 'tl16if ti ~. ~TT~ ii;Jl>&)C.'I ~ \fcl> \il1l6 %, Cf6i' 'R' 6l1 ~ ~ 'tl16if ti 
wR W 1{ ~Ff 31 l~~R;lj)I~ cfit"ti ~ m ~'ITT~ \iR<R' 'C.'flf W %, ~~~ 
m GW xl' *· m ~ 1'1lT m ~ti 6'1RT WnG GFiT wm '(1xCJJ1x'i xl' 'qC.'f' w ti ~ 
~ 'lft ~ ~ ef, lffi" iJft" ~ Wft>r 'R' 'lft ~ fw:rp1m t 3Jix mR 3Nlm' C.'1'1111 Ix ~ 
•wFic xl' ~ 'R' 'tftlT CJJX ~ t ~ wlR <ITT~ <ITT'1 ~ xl' 'ITT~. mfcl; m 3lr!r ~-2 <ITT 
CJJ1tim1J q;x xrn ~ 'lft 60 qffic ~ 'l1R\l ~ xl' 3lT x5r ti ~ m ~Ff 
~ ~ ~«'llJIC.'1 M'I 

Elaborating further, on the funds, the representative of the Ministry made the 

following submission: 

" ... ~ 3TC.'IT<IT wR ~<lit" ~-1 31ix ~- 2 <lit"~~ ti tlwr-1 ~ ~ 
------------------wr-ti-~-~-~-1--~--'ITT•1mti~1ll"~-X'!TC.'l"-CITT-:i:rrcmR\JIRT-wr--- --

TJmti ~-2 ~15 ~~~CITT~'f'lTti ~~TT~ii;Jl>&)C.'I CITT8 ~~ 
~<ITT t 31ix 00 ~ ~ l(Cffi?i'5 CJJX % ti \Rl$T 3l'lft CITT'1 ~ 'ITT1r t ~ 6"R ~ 
'l\ilC 800 ~~<ITT WT ti ~ ~ ~ ~-1 3Jix ~-2 ~ ~ q;cj;" t ~ ~-1 q;)-
11<1'-i<ic ~ ~ t\m ~ CJJxci141 ti ~-2 ~ ~ lJKiff t ~ m ~ q;)-~ 'lft CJJX % 
ti ~~<i<F\<ic 60 qffic-M'Clffiit~"I 

L. Raiiv Gandhi Institute of Petroleum Technology (RGIPTl 

1.40 Budgetary allocations in respect of RGIPT are as under: 

(Rs. In crore) 

2019-2020 2020-2021 2021-22 2022-23 
BE RE A.CTUALS BE RE ACTUALS BE RE A.CTUALS BE 

RGIPT, Jais, Amethi - - - - - - - - - -
RGIPT Sivasagar, 1.00 0.01 Nil 1.00 0.01 Nil 32.00 32.00 32.00 -
11.ssam 

1.41 When asked to furnish an update on the RGIPT campus at Rai Barelli and on 

RGIPT at Sibsagar, Assam along with the details of the work done during the year 

2021-22, the Ministry has stated as under: 

"I. Status of Rajiv Gandhi Institute of Petroleum Technology (RGIPT), Jais, 
Amethi: 
Campus Infrastructure: 
RGIPT has started operating_ from permanent campus at Jais, Amethi since 
October 2016. The campus has air-conditioned State-of-Art 16 classrooms with 
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projection and conferencing facilities .. The 8 large classrooms and the 8 small 
classrooms are capable of accommodating 125 and 70 students respectively. 
The campus is now having 2 academic .units that hosts Department of Petroleum 
Engineering & Geoengineering, Chemical Engineering & Biochemical 
Engineering, Mathematical Sciences, Computer Sciences & Engineering, 
Electronics Engineering, Sciences & Humanities and Management studies. This 
is a fully residential campus. A hostel of 1000-bed capacity with required 
amenities such as Wi-Fi, mess facility and play courts is present in the campus to 
accommodate all the Uq and PG students. A total of 108 flats (54 three BHK and 
54 two BHK) to provide housing facility to faculty and staff members are built-in in 
the campus. One auditorium (Vivekananda Sabhagar) of 500 capacities is 
present for conducting seminars, convocation, conferences and academic get-
togethers, which was inaugurated by the Honorable Ministers Shri Dharmendra 
Pradhan Ji, Smt. SmritiZubinlrani Ji and Shri. Prakash Javadekar Ji. RGIPT is 
having in-campus bank (Bank of Baroda), India Post office, and small shopping 
complex to cater to the requirements of occupants and a pre-school for the 
campus kids. 

1 Track & Field 04.03.2020 26.00 Completed in 
2021 

Workshop cum Incubation Centre 

2 Married Hostel (G+4) 29.10.2020 1163. 00 In progress 

3 

4 

Director's Bungalow 

Girls' Hostel (G+6, Bed- 208 students) 

Faculty Cabins & Labs at Admin Block 
4th Floor 

05.02.2021 

06.07.2021 

728.24 In progress 

298.32 In progress 

II. Status of Rajiv Gandhi Institute of Petroleum Technology (RGIPT), 
Sivasagar, Assam 
The Ministry of Petroleum & Natural Gas, Government of India has established 
Assam Energy Institute at Sivasagar, Assam as a centre of Rajiv Gandhi Institute 
of Petroleum Technology (RGIPT) Jais, Amethi. 
Academics 
Assam Energy Institute (AEI), Sivasagar, Assam commenced the academic 
programmes from academic session 2017-18 with three diploma courses, 
namely- Diploma in Petroleum Engineering, Diploma in Chemical Engineering 
and Diploma Mechanical Engineering with specialization in Pipeline Engineering. 
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1 Boundary Wall & Gates 10.12.2020 866.00 In progress 

2 Girls' Hostel (G+3) 06.12.2020 704.00 In progress 

3 Dining Hall 23.12.2020 718.00 In progress 

4 2 nos of Boys' Hostel (G+3) 10.12.2020 2011.00 In progress 

5 Academic Building (G+1) 06.02.2021 3112.00 In progress 

1.42 When asked as to whether there is any timeline for the completion of the 

construction of RGIPT campus at Sivasagar, Assam and whether the works which are 

under progress have been completed, the Ministry has provided the following details: 

"Government of Assam has allotted 100 acres of land to Assam Energy Institute 
at Sivasagar. The campus is operational since 2017 by offering diploma courses. 
Institute has awarded construction works to CPWD and works have been 
completed from the fund received from Oil PSUs and functional since then". 

1.43 When asked about why no provision has been made in the Budget Estimates of 

2022-23 in respect of RGIPT and details of the current progress of the Institute, the 

Ministry has submitted the following reply: 

"Budgeted amount has already been disbursed to Rajiv Gandhi Institute of 
Petroleum Technology (RGIPT) during FY 2017-18, therefore, no provision has 
been made in the Budget Estimates of 2022-23. 

Details of current progress are as under:-

The Institute has notably expanded both academic and research activities in last 
two years. The number of academic offerings has increased from 5 to 16 at 
Undergraduate and Post graduate level apart from Ph. D programme. The faculty 
strength is augmented including regular and adjunct faculty member at RGIPT 
and centres two effectively handle teaching learning activities. On the research 
and development front, Central Research Facility (CRF) has been established, 
thrust research area in· Petroleum and Energy domain has been identified, inter-
disciplinary groups have been formed and number of Ph.D students intake is 
notably increased, generous Seed Grants are provided to new faculty members, 
in house project grant is initiated, number of MoUs are signed with the academia 
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and domain industries for joint research work, research and consultancy 
guidelines are framed to promote the R&D activities at the Institute and Centres". 

1.44 During the oral evidence held on 17.02.2022, the representative of the Ministry 

has further elaborated as under: 

"Similarly, in Assam also, there is Rs. 100 crore funds are available. The moment 
they spend, they will come back. Once the expenditure is finished, then we will 
be in a position to add more money" . 

. M. National Seismic Programme 

1.45 When asked to provide details w.r.t. the budgetary allocations in respect of 

National Seismic Programme, the Ministry has stated as under: 

2019-2020 2020-2021 2021-2022 2022-2023 

BE RE ACTUAL BE RE ACTUAL BE RE ACTUAL BE 

1623.26 575.00 529.54 207.00 63.00 63.00 217 187.66 43.23 0.00 

1.46 When asked to provide an updated status of 2D seismic survey on onland 

appraised areas of sedimentary basins of India, the Ministry has furnished the following 

details: 

"India has 26 sedimentary basins covering an area of 3.36 Million Sq. Km spread 
over onland, shallow water and deep water. An area of about 1.502 Million Sq. 
Km i.e. 48% of total sedimentary basin area does not have adequate geo-
scientific data. As a step towards the vision of reducing India's energy imports 
and as a base to launch future Exploration and Production (E&P) activities, 
appraisal of all un-appraised areas was thought to be instrumental in increasing 
the investments in domestic production of oil and gas. In alignment to this vision, 
MoPNG formulated an ambitious plan to have a better assessment of India's 
hydrocarbon potential by acquiring Geoscientific data in all sedimentary basins of 
India where no/scanty data is available. Predominantly in this campaign, 
Category-II and 111 basins have been taken up for appraisal. The project, 
approved by CCEA, is being implemented by Oil India Limited (OIL) and Oil and 
Natural Gas Corporation (ONGC) and Monitored by DGH. 

The National Seismic Programme (NSP) was launched in October 2016 and by 
end of December 2022 seismic survey activities have been completed with total 
achievement of 46,960 LKM (97.4% of the target). Processing & Interpretation 
and submission of final deliverables to National Data Repository (NDR) is likely to 
be completed by end of March 2022. 
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Data acquisition is one of the most important aspects in the process as it helps in 
giving the initial insight into the basins and helps in planning the future activities. 
The quality data acquired with state-of-the-art technology in NSP campaign has 
provided significant insights into the assessment of hydrocarbon prospectivity 
perception prior to making plan for drilling of wells which is a capital-intensive 
project thereby helping the operators in making sound decision regarding bidding 
for the new contractual regime. 

There are some areas where seismic survey couldn't be carried out due to 
inaccessible terrain and hostile environment. Appraisal of such difficult areas is 
being taken up through Airborne Geophysical Survey. Total 40,000 LKM flight 
LKM Gravity Gradiometry and Gravity-Magnetic data is to be acquired in these 
areas. The project is implemented through Oil India Limited and tendering for 
hiring services for undertaking Airborne Geophysical Survey is under progress". 

1.47 When asked as to whether 3D seismic survey has been commenced for offshore 
hydrocarbon areas in the country, the Ministry has submitted the following reply: 

------··-· - - --- ---- -- -- -- - ------------ --- ----------------------- - - -- - - - -- -- ----

"There is no plan for undertaking 3D seismic survey for offshore areas in the 
country. However, in sequel to the NSP campaign where primarily onland basins 
were taken up for appraisal, MoPNG has now formulated a plan for 
comprehensive appraisal of all the sedimentary basins including offshore basins 
and drilling of parametric wells to be undertaken in phased manner in a mission 
mode. To commence with the. appraisal of offshore areas, Andaman Basin, a 
potential proliferous basin located in the south-eastern part of the Bay of Bengal 
in proximity of the most prolific petroleum provinces of Southeast, has been 
chosen on priority. The basin has a prognosticated hydrocarbon resource 
potential of 180 MMT and basin has been appraised to the extent of 36% mainly 
in the eastern part of the basin. The western part of the basin is yet to be 
appraised. A large part of the basin is un-explored exploration area with no 
2D/3D seismic or well data with moderate to sparse data coverage. 

Considering the above, MoPNG initiated exploration activities in the offshore 
areas of Andaman basin and acquisition of 22,500 LKM 2D Broadband data is 
already in progress. The remaining un-appraised areas up to EEZ is also planned 
to be taken up subsequently". 

1.48 The survey activities of National Seismic Programme achieved 97.4% of the 

target by the end of December, 2021 and the processing and interpretation of the 

survey will be completed by March 2022 to submit the data to National Data Repository 

(NDR). On being enquired about the next set of activities planned under NSP, the 
Ministry has provided the following details: 

"As a part of comprehensive appraisal of Indian sedimentary basins where 
no/scanty geoscientific data is available, National Seismic Program scheme was 
launched under which onland areas have been taken up for appraisal. Out of 
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total target 48,243 LKM, cumulative 46,960 LKM (97.34%) data could be 
acquired. The next set of activities planned under NSP is to take up Airborne 
Geophysical Survey so that the remaining areas of NSP where seismic survey 
couldn't be carried out in view of difficult terrain. Total 40,000 flight LKM Airborne 
Gravity-Magnetic data is planned to acquire. The funds required for undertaking 
Airborne survey would be met through NSP funds. The tendering process for 
hiring services of Airborne survey is under progress". 

1.49 On being enquired about the latest progress of processing and interpretation of 

the data to be submitted to NOR, the Ministry has stated as under: 

"Till end of January 2022, processing, and interpretation of cumulative 46,346 
LKM (99% of acquired data) data has been completed. Remaining data 
deliverables is likely to be submitted to NOR by March 2022". 

1.oO When asked to explain about Airborne Geophysical Seismic Survey being 

______ irni:ileirneinte_cLfoLtb_e_app_raisaLoLdifficulLand_inaccessible.terrains,the- Ministry-has--------
submitted the following reply: 

"The seismic survey is one of the methods of investigating subterranean 
structure, particularly as related to exploration phase of oil and gas development. 
The method gives a first idea of what is present underneath the earth's surface. 
The survey operations encompass movement of large number of vehicles, 
equipment as well as survey crew members. The operational areas taken up 
under NSP was covered with uneven terrain and ecological system spread over 
the country. 

The challenges in execution of seismic survey persisted in few of the areas like 
Nagaland, Manipur, southern parts of Mizoram, Assam (North Cachar Hills) and 
Arunachal Pradesh, Cauvery, Bastar, Satpura, Spiti-Zanskar and Karewa areas 
owing to area specific various restrictions, hostile environment and 
inaccessibility. In view of these reasons, seismic survey couldn't be undertaken in 
such areas and Airbone Geographical Survey has been planned to complete 
remaining areas of NSP. For appraisal of such inaccessible areas, appraisal 
through alternate plan by Airborne Geophysical Survey methods is being taken 
up. The survey is being implemented through Oil India Limited. Presently the 
tendering for hiring services of Airborne Survey is under process". 

1.51 On being enquired about the reasons for not making any budgetary provision in 

respect of National Seismic Programme and how these funds are going to be spent 

under this programme during FY 2022-23, the Ministry has submitted the following 

reply: 

"The funds required for Airborne Geophysical Survey is met through the 
remaining funds of NSP allocated for FY 2021-22. As the tendering is under 
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progress, the implementing agency, Oil India Limited, will seek funds based on 
Proforma Invoice subject to the finalization of tender and award of work to the 
successful bidder. Subsequently in FY 2022-23, OIL will submit actual invoice for 
the completed work for settlement of advance taken based on proforma invoice". 

1.52 During the oral evidence held on 17 .02.2022, the representative of the Ministry 

has further elaborated regarding the National Seismic Programme as under: 

..... ~ ~~~ ~ m ~ ~ m c:r cm~ ma- t- 2-~ m 3TR 3-~ m artx ~ 
31WT-31WT ~ >'i" ti '¥9 ~ >'i" t. '¥9 wlFr 1JX ti wR ~ '$'t' t fcl;- \JI)" Wf'RT ~ t, 
-mm~ ~ ~ 5'R iw ~FK'f ff!R->lC!> ffim'lf ~ fclR:rr t, ~ ~ 21 oo ~ 
~ Cjjf Clf<:f err, Afcl;;r ~ 97 ~l\f ™ ~ m l]ZfT ti ~ ~ 3TR PlC/i~Ollx \JN~ 
'!Rf Cjjf iITTr l!ll1 ~ ™ m TJm ti \Rl<lit m <l?t' q'11fclffl*1 'tfC'f ~ti ~ wR- ·~g 
~ ~ fcl;<rr fcl;- 3frtITTITT- 3ITT' 8ITT-~ \JI)" 3ITT' iITTr t. \3'1CITT ~ ~ 00 Wf'RT ~ 1iXT 

_______ H___3ltlfi~flx~Ht. ~<IB"_01!~s1till- :m<T_Cfilm_m_~-·lli;1C1~3.illi:AH™<JI1Jrr,H~iilliL ____ _ 
3PR'm~m<R~. ~~cm<tC1R%~"1 

Explaining further: 

" ..... 3WR ~m *11!)f01C/l ~ >'i" ~ t fcl;-™ 97 ~ ™ m TJ<rrti ~ ~m- t 
fcl;- ('fl]'l1lf 200 ~ ~ ~ ~ ~ ~ t 3ITT' \JI)" 00 <rm t. -m ~ x:rm >'i" ~ % t !)'81 fclq 
~ w >'i" \lftxT ~m.rr ti 31'1' R;q1e<'ic "1<rr mm.,~ 3ITT'1T1 ri "1<rr mnrr ~ >'i" 
~ t, ~ ~ ~ ~R 6T<rr fcl;- \JI)" "1<rr :ITTJwr 3lT W t. ~ 'ffim 'l'fffif >'i" Wfl'!lf 
50 fj\jjR 'l'1' fcl>C.'1)4kx Cfi!l ~ 3frtITTITT- x'IR><'i~~1 t. \JI)" 26 x'l'lll<'is{l ~ t. \3'*1'1PT cj;1:{;ftc 
C/lffi t, ™ m ~ a1~tcl<k1 ti 3Tif aW'ITTITT->'i" ;jf]C/R arn ~ C/lffi %, ~ ~ •1cF\i'k 
C!lT ~ ~ t 3ITT' 3l~cl61a ~ Cjjf &lf.l~c '11c 'Fl' w ti ~ 3lR' ~ 'flG ~FK'f *1 l!)f01Cfi 

N. Reduction in Import Dependence on Crude Oil 

1.53 When asked about the specific steps that have been taken by the Ministry to 

reduce the oil import dependence and achieve the target of reduction by 10 per cent by 

the year 2022 and whether the Ministry of P&NG has prepared any blue print and 
whether any inter-ministerial coordination mechanism has been set up to monitor 
concerted efforts of various stakeholders, the Ministry has furnished the following 

written reply: 

"Government has set out a roadmap for reducing India's crude oil imports and 
has been aggressively working towards several new strategies and initiatives to 
achieve this target across the different sectors with a thrust on improving energy 
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efficiency and productivity, demand substitution, improving refinery processes 
and promotion of bio and alternate fuels. 
The Government has taken a large number of initiatives to increase exploration 
and production in the country to reduce import dependence. Following is the list 
of initiatives: 

(i) Hydrocarbon Exploration and Licensing Policy (HELP) launched in 2016. 
(ii) National Data Repository (NOR) became operational in 2017. 
(iii) Policy for extension of Pre-NELP (Discovered fields) and Pre-NELP 

(Exploration), Production Sharing Contracts in 2016 and 2017 respectively. 
(iv) Appraisal of Unappraised areas in Sedimentary Basins under National Seismic 

Programme (NSP) in 2017. 
(v) Re-assessment of Hydrocarbon Resources conducted in 2017. 
(vi) Policy framework to streamline the working of Production Sharing Contracts in 

Pre-NELP and NELP Blocks launched in 2018. 
(vii) Policy to Promote and lncentivize Enhanced Recovery Methods for Oil and Gas 

brought in 2018. 
------(viii)--Policy-for-relaxations;-extensions-and clarifications- under Production Sha ring-----

Contract (PSC) regime for early monetization of hydrocarbon discoveries brought 
in 2014. 

(ix) Policy framework for . exploration and exploitation of Unconventional 
Hydrocarbons under existing Production Sharing Contracts (PSCs), Coal Bed 
Methane (CBM) Contracts and Nomination Fields, 2018 was introduced. 

(x) The Government in February, 2019 approved major reforms which gave greater 
weightage to work programme and bidding of exploration blocks under Category 
II and Ill sedimentary basins without any production or revenue sharing to 
Government. 

(xi) The Government has awarded 105 exploration blocks upto Round-V under Open 
Acreage Licensing Policy. 

(xii) Seismic survey has already been initiated by Government in the Andaman 
Offshore areas to get quality data which will enable the investors to carve out 
blocks for E&P exploration in India. 

(xiii) The Government has notified the National Policy on Biofuels - 2018 in June, 
2018 to promote use of Biofuels with multiple objectives of related environmental 
benefits, reducing dependence on import, savings in foreign exchange and 
providing boost to the domestic agriculture sector. The Government, through Oil 
Marketing Companies (OMCs), is implementing Ethanol Blended Petrol (EBP) 
Programme and Biodiesel blending programme for blending of ethanol and 
biodiesel with Petrol and High Speed Diesel, respectively. 

Major milestones have been achieved during FY 2018-19 and FY 2019-20 to 
usher towards Gas based economy and to increase the share of natural gas in 
country's primary energy mix. Government is taking focused steps viz. 
expeditious development of gas infrastructure including pipelines, City Gas 
Distribution (CGD} networks and Re-gasified Liquefied Natural Gas (R-LNG) 
Terminals as well as development of Gas market by providing open access to 
gas infrastructure. 
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The Government has also notified the National Policy on Biofuels - 2018 in 
June, 2018 to promote use of Biofuels with multiple objectives of related 
environmental benefits, reducing dependence on import, savings in foreign 
exchange and providing boost to the domestic agriculture sector. 

The Government, through Oil Marketing Companies (OMCs), is implementing 
Ethanol Blended Petrol (EBP) programme and Biodiesel blending programme for 
blending of ethanol and biodiesel with Petrol and High Speed Diesel, 
respectively. 

Sustainable Alternative Towards Affordable Transportation (SATAT) scheme was 
launched on 1st October 2018 wherein Oil and Gas Marketing Companies are 
inviting Expression of Interest (Eol) from potential entrepreneurs to procure 
Compressed Bio Gas (CBG). Under this scheme, few of the enablers like 
assured price for off take of CBG with long term agreements, inclusion of bio 
manures produced from CBG plants as Fermented Organic Manure (FOM) under 
Fertilizer Control Order 1985; inclusion of CBG projects under Priority Sector 

--------------------- ----lending-by--RBl.--have--been--provided. --- - ---- ---- -------------------------------- -- -------------

Ministry of Petroleum and Natural Gas is working in collaboration with various 
Central Government Ministries/stakeholders to make efforts to achieve reduction 
in import dependency on oil. The import reduction strategy broadly includes 
increasing domestic production of oil and gas, improving energy efficiency and 
productivity, giving thrust on demand substitution, promoting biofuels and 
alternate fuels/renewables. Further, efforts are undertaken to increase the share 
of natural gas in the primary energy mix in the country by developing natural gas 
pipelines, LNG terminals, CGD terminals and also promoting Compressed Bio 
Gas sector". 

1.54 When asked to provide details w.r.t. the percentage of reduction in respect of 

crude oil import during the last four years, the Ministry has stated as under: 

"Year-wise trends of Import dependence on oil and oil equivalent gas during last 
4 years is: 

Year 2017-18 2018-19 2019-20 2020-21 

% Import Dependence (O+OEG) 75.2 76.1 78.0 77.6 

1.55 When asked about the steps that have been taken to increase the production 

from the old fields and how many new potential fields have been discovered so far 
along with details of all the new fields, the Ministry has submitted the following reply: 

"Steps taken to increase the production from the old fields 

Various long term and short term policy initiatives taken by the Government to 
enhance production of oil and gas are given below:-
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1. Long term initiatives 

I. Policy for Relaxations, Extensions and Clarifications under Production Sharing 
Contract (PSC) regime for early monetizaticin of hydrocarbon discoveries, 2014. 

II. Discovered Small Field Policy, 2015. 
Ill. Hydrocarbon Exploration and Licensing Policy, 2016. 
IV. Policy for Extension of Production Sharing Contracts, 2016 and 2017. 
V. Policy for early monetization of Coal Bed Methane 2017 

VI. Setting up of National Data Repository, 2017. 
VII. Appraisal of Un-appraised areas in Sedimentary Basins under National Seismic 

Programme, 2017 
VIII. Re-assessment of Hydrocarbon Resources 2017 

IX. Policy framework to streamline the working of Production Sharing Contracts in 
Pre- NELP and NELP Blocks, 2018. 

X. Policy to Promote and lncentivize Enhanced Recovery Methods for Oil and Gas, 
2018. 

XI. Policy framework for Exploration and exploitation of Coal Bed Methane (CBM) 
__________ from areas undeLCoaL Mining_ Lease-allotted to Coal lndia---Limited(CIL) and-its-------

subsidiaries 2018. 
XII. Policy Framework for Exploration and Exploitation of Unconventional 

Hydrocarbons under Existing Production Sharing Contracts (PSCs) Coal Bed 
Methane (CBM) Contracts and Nomination Fields, 2018. 

XIII. Reforms in Hydrocarbon Exploration and Licensing Policy for enhancing 
domestic exploration and production of oil and gas 2019. 

XIV. Natural Gas Marketing Reforms 2020. 

2. Short term initiatives 

i. Early Monetization of Existing Discoveries. 
ii. Revival of sick wells. 
iii. Monetization of small and marginal discoveries in onshore through service 

contract and outsourcing. 
iv. Redevelopment of existing matured fields and development of new 

fields/marginal fields. 
v. Implementation of Production Enhancement Contracts 
vi. Implementation of IOR/EOR techniques 

Details of new potential fields have been discovered so far 

DSF Fields: There are 54 Contracts awarded under Discovered Small Field 
(DSF) Policy of Government of India (Gol) under Revenue Sharing Scheme 
(RSC). 

Till date, Petroleum Mining Lease (PML) for 29 Contract Areas are granted. FOP 
of these 29 Contract Areas is submitted and are under different stages of 
development. 
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Discoveries under PSC Regime: So far 253 hydrocarbon discoveries have 
been notified under PSC regime. These discoveries are under various phases of 
appraisal and development. The details are as under: 

Status of Discovery Oil Gas Total 
Discoveries which have been put on Production 55 26 81 
Discoveries which ·are under Development or on way to production 23 21 44 
Commerciality established (DoC Reviewed) 3 14 17 
Discoveries in Early Stage, DoC to be submitted 3 9 12 
Discoveries not pursued by Operator/relinquished/proposed for 27 54 81 relinnuishment 
Discoveries that may be monetised under policy for "Exploration in ML 18 18 area11 

Total Discoveries under PSC regime 129 124 253 
Discoveries under OALP (RSC Regime): so far three Discoveries have been 
notified in OALP Blocks. One in Block CB-ONHP-2017/2 namely Jaya-1 and two 
in -Block FtJ=oNH l5-2or111n-amelyKW2=updip-=-1 andDurga:1~ rn~tails are-as___ -
follows: 

Discovery in the OALP-1 Block CB-ONHP-2017/2 (M/s Vedanta) 

• Jaya-1: The discovery has been establisbed on 19.08.2021 from the Jambusar 
Updip-1 well and submitted a Notification of Discovery (NoD) dated 23.08.2021 to 
DGH as per the Article 10.1 of RSC .. The contractor has produced and sold 
1698.62 BBL & 1046.67 BBL of condensate in the month of September and 
October respectively during the testing. 

Discoveries in the OALP-1 Block RJ-ONHP-2017/1 (M/s Vedanta) 

• KW2-Updip1: Contractor established the discovery (Oil) on 14.12.2020 and 
submitted Notification of Discovery (NoD) vide letter dated 16.12.202.The well 
KW2-Updip-1 is under Extended Well Testing for a period of six months starting 
from 04.10.2021. Test Oil production for 22.02.2022 is 65.743 Bbls and 
Cumulative test Oil production from the well is 11683.854 Bbls 

• WM Basal DD Fan (Durga-1): Mis Vedanta Ltd., vide letter dated 21.02.2022 
has notified an oil Discovery in well WM Basal DD Fan (Durga-1). 
OIL - discoveries: During the last five years, OIL has made 19 (nineteen) 
discoveries in its operational areas. So far, sixteen out of nineteen discoveries 
have been monetized and one recent gas discovery will be monetized within the 
current year. The remaining two gas discoveries under NELP regime are 
characterized by HP-HT and very tight reservoir conditions and have been found 
to be sub-economic for further development. Details are in Annexure-11. 

ONGC - discoveries 

ONGC has notified 35 new discoveries during last three years (2018-19 to 2020-
2021). The Year-wise details of the discoveries made by ONGC are in given in 
Annexure-111". 
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Elaborating the steps taken to ensure long term supply of crude oil to meet the 

country's energy requirements, the representative of the Ministry during the oral 

evidence submitted the following: 

"~WIRT x=icnG, l'.lll*1C/i'< ~ 3R'f, ~ 3ilx ~ ~ qfi'l~0i 'f.:11.t ~. ~ ~. 
C/i(R ~. ~ xJ" 3ilx 3llf~~lll xJ" m <)" wrR ~ ~T t \ifITT xJ" ir1 3lTllRI" C!i'<Cf ti ~ 
3llf~~lll, ~ xJ" l\x=f 3TRft" t, ~ 3R'f ~(f(;r 3ITill m ~ '<IB!T WfRT '51ll<'ll11 'f¥~ 
m 6'fRT ~ <rril tTictT terr m ~ t fcp- 3TJ11 mR WI"~ m C/iT l((jj" C/ilr~CfC ~ Cfll1fcp 
~ <m fG'ic ~ \J'lllGT tTictT t 3llx <'1ilr elf "i" ~ 'IN ,q ~fcrcf6<'1 El, ftf6<'1 El ~ t 3llx m 
'<Rf "ffi6 ~ L(i!lf.'i•I CR~ ti ~ 3R'f 31+lRm ~ Wf err mRl «<ft" <rril 'tf<'f Wt fcn" m 
~ 3llx ~ 3llx ~ wr m tITTl" ~ G*1" ~ C/iT C!il{crc CR m>, \i'!1fcll 3l1ff'f '3<"'41c:<l> 
~r<'fl'OIT C!il{crc ~"i" ~-.:ifcl;-.:i1a t~~W"ftqtTictTtfcn"3l'R" m90 ~C/iT'ff<'rll" 
err CfllT {fill, C/i<'f C/iT ll6 150 ~ C/iT m ~ ~ 6X CJm '<Rf~ "i" ~ '<5ci" ti WfRT ~T 

__________________ mL~<fIT_BRft:tfilLll65o~_'lftmmt, $*1~q 3f!R""<'l'l1f_CJt qiMci/iXNerr~-------­
wr GFIT C/iT toTllGT t"I 

0. Exploration & Production 

1.56 On being enquired about the performance of upstream oil companies with 

respect to crude oil and natural gas production during the last three years as against the 

targets set thereof along with reasons for shortfalls, if any, company-wise, the Ministry 

has submitted reply as under: 

"The performance of OIL w.r.t. Crude Oil and Natural Gas Production during the 
last 3 years and current year up to December 2021 as against the Target set 
(MoU "Very Good" Target) is as under: 

Crude Oil ( in MMT) Natural Gas (in MMSCM) 
Year 

Target Actual Target Actual 
(Mou V Good) (Incl. JV) (MoU V Good) (Incl. JV) 

2018-19 3.661 3.323 3020 2865 

2019-20 3.460 3.133 3460 2668 

2020-21 3.150 2.964 2937 2454 

2021-22 (BE) 3.183 2.262 2950 2107 
Up to Dec'21) 
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Reasons for shortfall: 

OIL is producing Crude Oil and Natural Gas mostly from matured fields of its 
Main Producing Asset (MPA) in Assam and Arunachal Pradesh. However, OIL 
has been able to arrest the natural decline of production maintain its production 
level over the years. Apart from this certain other reasons which affected Oil's 
production during the last three years are as under: 

Crude Oil: 

• More than expected decline in the old wells. 
• Rise in water cut in wells and decline in total liquid production of wells of Oil's 

most prolific Greater Hapjan and Greater Chandmari Fields. 
• Less than planned contribution from work-over wells. 
• Less than planned contribution from new drilling wells. 
• Consequential loss of production from sudden closure and opening of the 

producing wells due to local issues. 

Natural Gas: 
• Decline in production potential due to outage of three high producing gas wells in 

Deohal-Naoholia due to down-hole corrosion problems in vertical production · 
regime. 

• Also, loss of potential in Deohal area due to presence of C02 in production 
stream. 

• Loss of production potential due to problems like sand ingress. 
• Loss of well head production potential consequent to local blockades. 
• Unplanned plant shutdown of major customer Brahmaputra Valley Fertilizer 

Corporation Limited (BVFCL), less upliftment of natural gas by RUVNL in 
Rajasthan and erratic upliftment by tea grids in Assam. 

• Impact of Environmental loss due to Bandh and miscreant activities in MPA 
areas. 

Year 

As regards ONGC, the details of ONGC's standalone crude oil (including 
condensate) & natural gas production from nomination and NELP fields (ONGC 
share) w.r.t. MOU Target along with percentage achievement duririg the last 
three years i.e. from 2018-19 to 2020-21are as under:-

Crude Oil Production (MMT) 

Nomination NELP Total 

Target A.ctual %Ach. Target A.ctual %Ach. Target A.ctual %Ach. 

2018-19 22.602 21.042 93.1 0.143 0.069 48.3 22.745 21.111 92.8 

2019-20 22.154 20.627 93.1 0.146 0.087 59.5 22.300 20.714 92.9 

2020-21 20.932 20.183 96.4 0.150 0.090 60.5 21.082 20.273 96.2 
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Natural Gas Production (BCM) 

\'ear Nomination NELP Total 

Target 11.ctual %Ach. ~arget 11.ctual %Ach. Target 11.ctual %Ach. 

2018-19 24.111 24.675 102.3 0.286 0.072 25.2 24.397 24.747 101.4 

2019-20 25.849 23.746 91.9 0.402 0.107 27.0 26.250 23.853 90.9 

2020-21 23.983 21.872 91.2 0.513 0.224 44.0 24.496 22.096 90.2 

Major reasons for shortfall in crude oil and natural gas production during the last 
three years i.e. from 2018-19 to 2020-21 are as under: 

• Execution of some of the projects was affected due to local and global supply 
chain disruptions due to COVID-19 lock down resulting in delay in availability of 
inputs vis-a-vis planned. Completion of projects like Cluster-8 and Raina R series __ __ 

-----------11oi-aelayea-resulting inlessoilfccfrldensatepfoauaiorl. Delayecrcorripletion-or-----
sub-sea wells of Bassein field due to disruption in supply chain also resulted in 
less than envisaged gas production. 

• Closure of wells due to less offtake by consumer and restriction of movements for 
field operations due to Covid-19 Lockdown, resulting in less Oil/condensate 
production and consequential losses. 

• Natural decline in oil production and increase in water cut in wells of matured 
fields. 

• Production from W0-16 cluster fields in Western Offshore could not be realized 
in the absence of MOPU (Mobile Offshore Production Unit). 

• Less than envisaged production from Vashishta-81 fields in EOA due to 
reservoir/geological surprises. 

• Less than planned production from B-127 cluster, Bassein & Daman Tapti Block. 
• Less than envisaged oil and gas production from major fields including 

Kesanapalli West field of Rajahmundry Asset and Lakwa field of Assam Asset. 
• Less gas off take by OTPC, Tripura and TNEB power plants in Ramnad & 

Kuthalam areas of Cauvery Asset and no gas off-take in Jodhpur & Silchar 
Assets". 

1.57 When asked about the steps that have been taken by upstream oil companies to 

improve crude oil and natural gas production along with how much increase in crude oil 

and natural gas production can be expected in the next five years and the steps 

proposed to be taken to achieve the targets, the Ministry has furnished the following 

written reply: 

"As far as OIL is concerned, OIL achieves its major crude oil and gas production 
from the Main Producing Area (MPA) in Assam and Arunachal Pradesh with 
some contribution of natural gas and heavy oil coming from its mining leases in 
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Rajasthan. The MPA contributes to more than 99% of annual crude oil production 
and 92-93% of annual natural gas production. The MPA is expected to continue 
to be the biggest contributor to Oil's production in near future. 

OIL is carrying out intensive exploratory campaigns and field development 
programs to increase its production from the matured fields of MPA. Over and 
above these new explorations, the only way to enhance recovery from the mature 
fields is to go for extensive EOR I IOR (Enhanced Oil Recovery Activities/ 
Increased Oil Recovery). In this regard, OIL has been adopting to water injection 
and other IOR/EOR technologies for maintain production at a near constant level 
continuously from the very old fields of Main Producing Area (MPA). Further, OIL 
has also identified a few thrust areas in MPA for fast-track development which is 
expected to enhance its level of production in near future. 

In Rajasthan, OIL has achieved a breakthrough in producing highly viscous 
Heavy Oil from the Baghewala Field with the pilot implementation of Cyclic 
Steam Stimulation technology. Further, field development plans are in the 

_ ___ ___ ______ ___-p_r()cess_I() e11_h9nc;E)_ p1"29uctioni_11 _aD e_!ficiE)_11\111_anDE)r. Fu rtller,_stei:>i;_h a\fE)_beE)ll_ 
taken to increase gas production from the established fields in Rajasthan. 

From medium to long-term growth perspectives, OIL is carrying out detailed 
exploration programmes in the allotted OALP Blocks in quest of establishing new 
hydrocarbon reserves. OIL has started exploration activities in allotted OALP 
Blocks. OIL will start its drilling campaign in the OALP blocks towards the end 
part of the FY 2021-22. Discoveries in the OALP blocks are expected to provide 
future growth impetus. 

The above efforts may be broadly categorized as Short, Mid and Long terms 
measures taken by OIL as briefed below; 

Short term Measures: 

• Revival of the wells affected by shutdown/closure. 
• Unloading of wells with Coil Tubing Unit and Nitrogen Pumping Unit where 
water loading took place. 
• Work over and conversion into gas lifts for artificial lifting. 
• Enhancing number of work over operations- workover completed upto 
December upto December 2021 -154 nos. 
• Well Optimisation 
• Optimisation of producing wells to improve well performance. 
• Gas lift optimisation for improving artificial lift performance 
• Drilling new wells 
• A total of 22 nos. Development wells & 7 nos. Exploratory wells completed 
till 31st December 2021. 
Mid Term Measures: 

• Infrastructure projects for removing bottlenecks and augmenting 
production OIL has completed Projects like of Secondary Tank Farm, GCS at 
Makum and Gas evacuation pipeline from Baghjan to Madhuban 
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• Projects like ETP at Tenagkhat, Surface facilities at Nadua East 
Khagorijan and Water Injection station at Location GCS 6 and Location W/21 are 
progressing well. 
• EOR Projects like carbonated water injection in Dikom, Pilot polymer 
flooding (C02 EOR) in and around Greater Nahorkatiya Field and CSS in 
Baghewala in Rajasthan Filed. 
Long term Measures: 

• Explore Baghewala heavy oil field holds production opportunities in both 
the currently under development Jodhpur sandstone play and the Upper 
Carbonate play. Further Exploration and Development Opportunities (OALP) in 
North Bank Area & Namrup in Assam, further appraisal opportunities in Ningru 
area & exploration in OALP block~ in Arunachal Pradesh, Mizoram and 
Nagaland. Similarly contiguous areas to existing producing fields in Rajasthan. 
Further exploration campaign in Mahanadi Onshore, Andaman & Kerala Konkan 
Offshore if successful is expected to lead to huge growth prospects. 

()IL'i;target()fpr()duction for next 4 years as planned is as under:_ 

From FY 2021-22 to FY 2024-25: 

Unit 2021-22 2022-23 2023-24 2024-25 

Crude oil MMT 3.183 3.339 3.279 3.218 

Natural Gas Total BCM 2.950 2.975 2.975 ~.420 

GT Crude+ NG MMTOe 6.133 6.314 6.254 7.638 

Apart from above mentioned Steps, OIL has tal<en the following specific 
steps to achieve the targeted goal as under: 

• Drilling of developmental wells: 33 Nos in FY 2021-22, 39 Nos in FY 2022-23 and 
44 Nos in FY 2023-24. 

• Revival of Non Flowing wells: 42 Nos in FY 2021-22, 80 Nos in FY 2022-23 and 
160 Nos in FY 2023-24. 

• Increasing total flowing wells: 350 Nos in FY 2021-22, 425 Nos in FY 2022-23 
and 525 Nos in FY 2023-24. 

• Engaging of Production Enhancement contract. 
• Adaptation of new technologies. 
• Maximizing recovery of existing fields. 
• Expediting development plans. 
• Monetization of Non-Producing PMLs and un-monetized discoveries 
• Implementation of EOR/IOR methods 

As far as ONGC is concerned, it is taking several steps to enhance its 
hydrocarbon reserve base and to increase production. 
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• Active participation in Open Acreage Licensing Policy (OALP)/ Discovered Small 
Fields (DSF) bidding rounds to acquire new acreages and making its all-out 
efforts in other new policy reforms announced by Government for enhancing the 
production. 

• Continued exploration of deeper plays and shallow plays in existing fields/ 
Basins. 

• Exploration in geologically complex and logistically challenging areas like North 
Eastern states, Himalayan Foothills, Frontier Basins like Vindhyan, Ganga and 
Bengal Basin. 

• Early monetization of discoveries and enhancing production from producing fields 
using EOR/IOR field-specific techniques 

• Exploration and development of unconventional plays like CBM, Shale gas/oil, 
Fractured Basement and HP-HT reservoirs. 

• Redevelopment of existing matured fields and development of new 
fields/marginal fields. Small/marginal fields, which were not viable on standalone 
basis being developed through cluster development concept. 

------------•-Governmentof.lndia .... has-approved .... a-new policyframework_to_promote ... and 
incentivize Enhanced Recovery (ER)/ Improved Recovery (IR)/ Unconventional 
Hydrocarbon (UHC) production Methods/techniques so as to improve recovery 
factor of existing hydrocarbons reserves. 
The Policy presented an opportunity to ONGC to further expand its EOR 
portfolio. Under the ER policy, 211 fields of ONGC located in onshore and 
offshore areas were considered for screening. Twenty two (22) onshore and Five 
(5) offshore fields were qualified for ER Screening. The ER Screening reports of 
16 schemes (10 fields) have been approved by DGH. The details of EOR 
projects for different fields are as under: 

• Bechraji Polymer Flood, 
• Sanand ASP Flood, Lanwa Cyclic Stearn Stimulation (CSS) 
• Nawagam Upper Pay High Pressure Air Injection (HPAI), 
• Chemical EOR in Lakwa-Lakhmani, Rudrasagar, North Kadi, Kaloi and 

Sobhasan fields. 
• Mumbai High Low Salinity Water Flood (LSWF). 
• ONGC is giving major thrust to develop discoveries made in the Krishna 

Godavari basin in Eastern offshore. Field development project of Cluster-II fields 
of NELP Block KG-DWN-98/2 is under implementation in Eastern Offshore and 
Gas production has commenced from well #U3-B & #U1-B of U field have been 
put on production on 5th March 2020 and 281h August 2021 respectively. 

• For Cluster-I fields of NELP Block KG-DWN-98/2, integrated development of 
DWN-E1, F1 and GS-29 is planned to optimize the project cost and same is 
under approval. 

• For Cluster-Ill Fields of NELP block of KG-DWN-98/2, process for hiring of pre-
feed study has been initiated so that FOP may be submitted for approval by 
August-2022. 

• Panna-Mukta field has been handed over back to ONGC after 25 years on 22"d 
December 2019 as per decision of Government of India in a seamless manner 
without any loss of production. 
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The details of major projects under implementation by ONGC to increase the 
crude oil and natural gas production is as under:-

• Development of Cluster-8 Marginal Field Project (WO 24-3, D-30 and B-192 
fields): The project envisages production of 4.38MMT crude oil & 0.464 BCM of 
gas by 2034-35. 

• Mumbai High South Redevelopment Project Phase-IV: The project envisages 
an incremental oil & gas production of 2.408 MMT and 0.571 BCM respectively 
by the year 2034-35. The project also envisages 0.795 MMT of oil through 
implementation of EOR method LSWF. 

• Mumbai High North Redevelopment Project Phase-IV: The project envisages 
an incremental oil & gas production of 4.249 MMT and 0.49 BCM respectively by 
the year 2034-35. 

• Heera Redevelopment Phase-Ill: The scheme envisages an incremental oil and 
gas production of 3.058 MMT and 5.823 BCM respectively by the year 2034-35. 

• Field Development Plan (FOP) for Development of Cluster-II fields of NELP 
Block KG-DWN-98/2: The project envisages production of 14.24 MMT of oil and 

--- ----- -30,50-BGM-ofgasfor16years;-- - ----- -- -
• Redevelopment of Santhal field: The project envisages cumulative incremental 

oil gain of 3.44 MMT by 2029-30. 
• Redevelopment of Nandasan field: The project envisages incremental gain of 

0.735 MMT of oil and 0.195 BCM of gas by 2036-37. 
• Redevelopment of Linch field: The project envisages cumulative incremental 

gain of 1.151 MMT of oil and 0.291 BCM of gas by 2039-40. 
• Redevelopment of Sobhasan Complex: The project envisages cumulative 

incremental gain of 1.365 MMT of oil and 0.123 BCM of gas by 2039-40. The 
project is likely to be completed by February 2026. 

• Gas Assisted Gravity Drainage Scheme, Kasomarigaon, Jorhat Asset: The 
project envisages cumulative incremental gain of 0.294 MMT of oil by 2034-35. 
The project is likely to be completed by February 2023. 

• Field Development Plan of Madanam NELP-IV Block-CY-ONN-2002/2: The 
project envisages cumulative production of 1.048 MMT of oil by 2027-28 and 
2.702 BCM gas by 2032-33. 

• Development plan of CBM-Bokaro Block: The project envisages 4.098 BCM of 
Coal Bed Methane gas by the year 2037-38 from two locations (Patch-A & Patch-
B). 

• North Kadi Polymer Project: The project envisages cumulative incremental oil 
gain of 0.769 MMT by the year 2034-35. 
Oil and Gas production projection for 2021-2024: 

2021-22 2022-23 2023-24 

RE BE CBE 

Crude Oil (MMT) Standalone 19.928 20.983 21.598 

JV Share 2.174 2.168 1.598 
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Total 22.102 23.151 23.196 

Natural Gas (BCM) Standalone 21.667 24.181 25.918 

JV Share 0.823 0.707 0.725 

Total 22.490 24.888 26.643 

1.58 On being enquired about the prevailing price of crude oil basket for India during 

the last two financial years, the Ministry has stated as under: 

"The average monthly price of Indian basket of crude oil for the year 2019-20 a:nd 
2020-21 was USO 60.47/bbl and USO 44.82/bbl respectively". 

1.59 When asked to provide the targets set for 2022-23 with regard to actual 
-- ----- - - -- --- - -- - - --------------------------------- ------- ------ ------- ------------- -- ---------------------------

achievements of upstream oil companies in respect of seismic survey, exploratory and 

developmental drilling activities during the last three years along with year-wise funds 

ear-marked and actual utilisation for this purpose, the Ministry has submitted the 

following written reply: 

"The achievements for OIL in terms of seismic survey, exploratory and 
developmental drilling during last three years and targets for 2022-23 is given in 
the table below: 

Physical Data: 

2018-19 2019-20 2020-21 2021-22 2022-23 

Parameters 
l\ctual upto ~arget 

l\ctual l\ctual l\ctual 31.12.2021 (as per E&P Action 
. Plan) 

Seismic Survey 20 20.92 1389.45 13103.28 (GLKM) 1074.86 1050 
Seismic Survey 3D 460.87 263.0 2104.08 170 SKM) 289.91 

Exploratory Drilling 15 11 12 7 34 (No. of wells) 

Development Drilling 22 25 24 22 39 (No. of wells) 
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Financial target Vs. Achievement: 

(Rs. in Crore) 

Surveys Exploratory Drilling Development Drilling 
FY 

Target (BE) Actual Target (BE) Actual Target (BE) Actual 

2018-19 352.44 464.51 981.14 854.57 858.79 805.21 

2019-20 475.49 396.52 970.14 946.13 805.21 1,191.58 

2020-21 765.00 832.54 888.00 532.80 940.00 657.10 

2021-22* 586.00 470.73 1,288.00 423.90 779.00 788.81 

2022-23 574.00 -- 1,015.00 -- 782.00 --
.. -------- --Note-*:-Actualtill Dec'2-1(Prov1s1onal).--- -- --- - --- -

As far as ONGC is concerned, on exploration front targets of exploratory inputs 
and their achievements during last three years are as follows. 

Year Targets Actual 

2D (LKM) 3D Exp I. Development 2D 3D Exp I. Development 
Wells Wells (LKM) Neils Wells 

(SKM) (SKM) 

2018-19 265 4601 110 410 246 3087 105 411 

2019-20 310 5051 117 394 462 4250 106 394 

2020-21 2940 5205 111 392 1478 7138 100 380 

2021-22* 2605 10802 97 364 1607 2487 49 244 

2022-23 2589 7415 108 373 

*Performance till 01.01.2022 

Note: Targets as per BE & RE. 
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The details of funds earmarked and actual utilisation are as 
under: 

(Rs. Crore) 

2019-20 2020-21 2021-22 2022-23 

Particulars Target !l.ctual !l.ctual up to BE 
Target Actual i'arget 31.12.2021* 

Survey 1,919 1,678 2,077 1,697 1,968 977 3,124 

Exploratory Drilling 7,183 5,532 6,229 5,539 4,359 3,229 5,655 

Development Drilling 9,332 7,195 8,396 6,718 8,534 5,202 6,899 

*Provisional 

1.60 When asked to provide a comparative analysis between nomination fields and 

NELP fields w.r.t. production of crude oil and natural Gas in respect of ONGC, the 

Ministry has submitted the following reply: 

"The details of ONGC's standalone crude oil (including condensate) & natural 
gas production from nomination and NELP fields (ONGC share) w.r.t. MOU 
Target along with percentage achievement during the last three years i.e. from 
2018-19 to 2020-21are as under-

Crude Oil Production (MMT) 
Year Nomination NELP Total 

Target !l.ctual %Ach. Target Actual %Ach. Target Actual %Ach. 
2018-19 22.602 21.042 93.1 0.143 0.069 48.3 22.745 21.111 92.8 
2019-20 22.154 20.627 93.1 0.146 0.087 59.5 22.300 20.714 92.9 
2020-21 20.932 20.183 96.4 0.150 0.090 60.5 21.082 20.273 96.2 

Natural Gas Production (BCM) 

Vear Nomination NELP rotal 

iarget Actual %Ach. Target !l.ctual %Ach. Target Actual %Ach. 
2018-19 24.111 24.675 102.3 0.286 0.072 25.2 24.397 24.74i'. 101.4 
2019-20 25.849 23.746 9f9 0.402 0.107 27.0 26.250 23.853 90.9 
2020-21 23.983 21.872 91.2 0.513 0.224 44.0 24.496 22.096 90.2 

The comparative analysis between nomination fields and NELP fields along with 
Percentage contribution w.r.t. total ONGC's production of crude oil and natural 
Gas during the last three years i.e. from 2018-19 to 2020-21 is as under: 
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Year Crude Oil Production IMMTI 
Total Nomination % Contr. NELP % Contr. 

2018-19 21.111 21.042 99.67 0.069 0.33 
2019-20 20.714 20.627 99.58 0.087 0.42 
2020-21 20.273 20.183 ~9.56 ).090 0.44 

Year Natural Gas Production (BCM) 
Total Nomination % Contr. NELP % Contr. 

2018-19 24.747 24.675 . 99.71 0.072 0.29 
2019-20 23.853 23.746 99.55 0.107 0.45 
2020-21 22.096 21.872 98.99 0.224 1.01 

It may be seen from above tables that the contribution of NELP Fields to the total 
production of ONGC in terms of quantity is very less. But production of crude oil 
and natural Gas of ONGC from its NELP fields has increased YOY basis both in 
terms of quantity as well as percentage contribution". 

1.61 When asked to provide a note on future plans w.r.t. acquisition of oil and gas 

overseas assets by OVL during the last five years, the Ministry has furnished the 

following written reply: 

"ONGC Videsh adopts a balanced portfolio approach and maintains a mix of 
producing, discovered, exploration and pipeline assets. Currently, ONGC V1desh 
is present in 35 projects across 15 countries. 

In order to expand its portfolio, ONGC Videsh keeps on scanning available 
business opportunities across the globe and based 'on the due diligence of the 
same I strategic fit, moves ahead for closure I acquisition of !he opportunity. 
During last five years, (2017-18 to Q2 of 2021-22), ONGC Videsh evaluated as 

many as 247 business opportunities across the different geographical locations 
directly as well through bilateral cooperation. After detailed due diligence of these 
opportunities, 15 opportunities were pursued up to the bidding stage. 3 business 
opportunities namely, 4% Pl of Lower Zakum concession in UAE (2018) and 
exploratory acreages acquisition in Namibia (2017) & in Israel (2018) could 
fructify into successful acquisition. The above-mentioned Lower Zakum 
concession has added 25 MMTOE reserves including contingent reserves in 
ONGC Videsh basket with average production of 15,000 BOPD (ONGC Videsh 
share) since acquisition. The 2 exploratory acreages in Namibia and Israel had to 
be subsequently relinquished due to non-commercial hydrocarbon prospectivity 
after carrying out the detailed due diligence. 

Presently, ONGC Videsh is pursuing some significant opportunities in Africa, 
Middle East, Commonwealth of Independent States (CIS), Asia Pacific and South 
America, and with the stabilization in oil prices and expected stability in oil and 
gas M&A, it is anticipated that some of these opportunities with be a good 
strategic fit to the company's growth plans, could fructify in the future". 
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1.62 During the oral evidence held on 17.02.2022, the representative of the Ministry 

further elaborated the following steps taken to increase the crude oil and natural gas 

production in the country: 

" ..... 3T'R m ~ 3Tfm;r <ITT~ ill~ m \J'll C'f-~ fi'IWrr. C!tr ~~xi" fi'rwrr ~ 
Nrrr ~ ~ \i1lJ6 wR ~ t fcl>" \Jl6t lRr 1iffi' ~ t, ~ WT ~ <rR ~ 3Tfm;r ~ 
~ti ~ (ffi5' xi" 311.\ff.\i!T.~ .. 3Tfm;r ~ 3TR >IWrc '{11\'.1'"<.'l~i(~ ™ (jii(' ~ t 3TR 
~ (ffi5' cjj)" ~ ~ t, ~ f%xlTif xi"~ 5-6 mffi lj" \J'll ~ ~ TJ1{' t, 3f6f '3'lCliT 

3NR ~ ~ Nrrr~l:i5 ~~t fcl>"\ifil' ~~ ~-~vmf till~ 3RR 
~ mffi ~ <rrG ~ti 3f6f ~ ~ ~ ~ ~ ~ 3f6f m ~-~ ~ \J'll 'fRTOO 1R 
Cl 1«i fclCfJ mt. C!tr m ~ ~ iRr lJ" ~ ~ 1lT '1<IT t. ~ ~ lJ" m '3PftG t fcl>" 
-m cri:f 2022-23 lJ" \ifil' ~ ~ ~ ww m 3TI1fcp ~ ~ tM" ill ~W!G awrcITT l:i5 
~ ~ fcl>" <fllT m ~ ~ 1R m- BIR t? ~ \jijl..ftCfJ 3TR \3("G1«1 crf.&" lJ" ~ ~ 

-------------------- -- ~ .-,rl. ~ 
--,.,q~fi>1~0·1 · ---- - -- ---- - ----------- --------------- - ----

Explaining further about the steps taken to involve private sector in the E&P 

activities, the representative made the following submission: 

" ... XR', ~ ~ lJ", tf 3WfCfJT Rct111. fcl>" ~WT-WT mm~~~ cjj)" 
CfJlfmT cjj)" ti ~ ~ iJ" m lRr <IT~ 1iffi' 1l<!T t, cmT 1R Wf 3TlAT \3("G IG'1 ~ ~. ~ 
~ <ITTfu~r fcl>"<rr ti ~ ~ cf>l"~xi 311.lff.\i!T.~. ~'!Rf~. \Jl6t 1R ~ \3\1'1T ~-.mt?; qr 
~l!f1 ~m>!Wrc~<ITT<frti >1Wrc~<ITT·~~cl1~'9xi q'jRJ'<fl lJ"~~ 
~ ~ tJ wR 'm ~ ~ ~ ~ ~ mR ~ fcl>"<rr ti wR \J'll m'l1 ~l!llllil t, 
~ m mft ~ ~ t fcl>" 6'!RT \J'll \3("G1<;1 (if&-<r t, ~ 3l1R' wr fuG;- 311.\ff.\ift.~. 3TR 
3Tfm;r CfJT ~ill~ 6l'lRT Wrc 40 \{l'f.'{l'f.it. t 3TR lRr CfJT 50 <IT.~.\{l'f. ti ~ ~ ~ 
li'i'IGl'1 311.\ff.\ift.~. 3Tfm;r CfJT t aTR ~ \J'll WfR' i:nt;ffi t, \3'1CfJT ~ wR ~~xi" mft 
• fcl>"<rr t fcl>" ¢TT4 ~ ~ cjj)" X'l'ffi ~-~ ci>qf.l4'j ~ WT ~. \1lfclr 
3WfCfJT ~ \1CfJ4'CfJ fiWr ~. ~ '{<R14Ef\il 1iIB' ~ ~ wr i:ilJ\Cf01 cjj)" ~ ~ 
'ltf.ie~'I ~~"I 

P. Coal Bed Methane 

1.63 The Ministry has stated that the Government launched Special CBM Bid Round, 

2021 (SCBM-2021) under the Hydrocarbon Exploration Licensing Policy through 

international competitive bidding. When asked as to whether any blocks have been 

awarded to any players under this policy and the likely timeline for commencement of 
production under these blocks, the Ministry has submitted the following reply: 
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"The special CBM Bid Round was launched on 22 September 2021 with offering 
of 15 CBM Blocks covering an area of around 8500 Sq. Km spread over 06 
states. 

As bidding for the Blocks is yet to be started, hence no Blocks have been 
awarded till date under this round. 

As per proposed contractual terms under Special CBM Bidding Round the 
phase wise timelines is as below: 

Exploration Period (Phase-I) - 03 Years from the effective date. 

Pi)ot Assessment and Market Survey and commitments (Phase-II) - 03 Years 
from end of exploration phase. 

Development and Production (Phase-Ill)- 20 years from the end of phase-II". 

1.64 On being asked abot the response of participants in the bidding till date, the 

"Till date two investor's meet have been organized, which saw participation from 
around 50 organizations/companies". 

1.65 When asked to furnish a note on major activities/initiatives undertaken by the 

DGH in the last three years, in this regard, the Ministry of P&NG/DGH has inter-alia 

submitted the following information on CBM: 

"Directorate General of Hydrocarbons (DGH) was set up on 3th April, 1993 with 
an objective to promote sound management of the Indian petroleum and natural 
gas resources having a balanced regard for the environment, technological and 
economic aspects of the petroleum activity. 

1.1.3 Coal Bed Methane 

Coal Bed Methane (CBM), an unconventional source of natural gas is considered 
an important alternative for augmenting India's energy resource. With the fifth-
largest proven coal reserves in the world, India holds significant prospects for the 
exploration and production of CBM. 

India's CBM resources are estimated at around 92 trillion cubic feet (TCF), or 
2,600 billion cubic metres (BCM). The country's coal and CBM reserves are 
found in 12 states of India, with the Gondwana sediments of eastern India 
holding the bulk. 

The prognosticated CBM resources in the country are about 92 TCF (2600 BCM) 
across the Indian States. In order to harness CBM potential in the country, CBM 
blocks were carved out by DGH in close interaction with the Ministry of Coal 
(MoC) & Central Mine Planning and Design Institute (CMPDI), Ranchi. 
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To date, four CBM bidding rounds have been implemented by MOP&NG, 
resulting in the award of 33 CBM blocks [including 2 blocks on Nomination and 1 
block through Foreign Investment Promotion Board (FIPB) route] which covers 
16,598 Sq. km. At present 08 CBM Blocks are active of which 05 are under 
production. The cumulative production of CBM up to December-2021 is around 
-4.9 BCM. 

Special CBM Bid Round 2021 - Recognizing the fact that non-conventional 
hydrocarbons are going to play a pivotal role, the Government in its pursuit of 
scaling up production of hydrocarbons in the country launched the Special CBM 
Bid Round-2021 (SCBM-2021), under the Hydrocarbon Exploration Licensing 
Policy through International Competitive Bidding. The SCBM-2021 is offering 15 
Blocks across 06 Indian States and covering an area of around -8500 Sq. Km. 
The prognosticated resource of CBM from the proposed Blocks is -700 BCM. 

Some of the salient features of SCBM-2021 are: 

_•_Nor_evenuesill!riogJiUwi ncifaJL g9in~- __ _ _ ___ ____ __ _ 
• Single License for Conventional & Un-conventional Hydrocarbons. 
• Full Marketing and Pricing Freedom for Gas produced. 
• Exploration is allowed during the entire contract period. 
• No overlap with existing/proposed Coal Blocks/Mines. 
• Each Block falls within one State only for regulatory ease. 
• 100% participation from foreign companies/Joint ventures. 
• Availability of Gas pipeline infrastructure for CBM ofltake. 

Q. Internal and Extra Budgetary Resources !IEBRl of oil PSUs 

1.66 When asked to furnish details of the IEBR of oil PSUs under the administrative 

jurisdiction of the Ministry of P&NG during the financial year 2021-22 along with details 

of actual utilization of these funds by oil PS Us till 31st December, 2021, the Ministry has 

submitted the following reply: 

(In~ crore) 

SI. FY 2021-22 

No. Name of the Enterprises (CPSE) 
BE Actual (Apr-Dec, 

2021\ 
1 Oil and Natural Gas Corooration Ltd.IONGC\ 2980.0 16929 
2 Oil & Natural Gas Corooration Videsh Ltd. IOVLl 8380 3711 
3 Oil India Ltd. IOILl 4108 3152 
4 Gail Authoritv of India Ltd. IGAll.l 5861 4721 
5 Indian Oil Corooration Ltd. llOCLl 28547 18560 
6 Bharat Petroleum Corooration Ltd. IBPCLl 10000 9203 
7 Hindustan Petroleum Corooration Ltd. IHPCL\ 14500 10939 
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8 Manaalore Refineries and Petrochemicals Ltd. (MRPL) 850 387 
9 Chennai Petroleum Corporation Ltd. (CPCL) 384 488 
10 Numaligarh Refinery Ltd. (NRL) 2000 135 
11 Balmer Lawrie & Co. Ltd. (BL) . 40 13 
12 Engineers India Ltd. (Ell) 150 53 

Total 104620 69992 

1.67 When asked to provide details regarding different heads under which oil PSUs 

have made their budgetary allocations during the last three financial years 2020-21, 

2021-22 and 2022-23 along with reasons for variations, the Ministry has furnished the 

following written reply: 

In' crore) 
- - - ------------------------ -------- --- _2020-21 ---- - -- -- - - -- - - __ 2021~22_ --- -- -2022-23-

Sector/Activity BE RE Actual BE RE** Actual* BE** 
Exploration and 
Production 52019 51750 52994 49186 47957 29314 50536 
Refinery and 
MarketinQ 41654 42562 52663 49804 49367 35626 53876 
Petrochemicals 4754 4499 4762 5441 6016 4986 6742 
EnJ:1ineerinJ:1 95 110 776 190 ;190 67 200 
Total Oil and 
Gas Sector 98522 98922 111194 104620 103530 69992 111354 

*:Provisional figure forthe period of2021-22 is as on 31.12.2021. 
**:RE 2021-22 and BE 2022-23 is as per printed version of Budget 2022-23. 

Expenditure for FY 2021-22 till December 2021 is in-line with the RE submitted 
and the current year target (BE/RE) are expected to be achieved by end of FY 
2021-22". 
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PART-II 

OBSERVATIONS I RECOMMENDATIONS 

In pursuance of Rule 331E (1) (a) of Rules of Procedure and Conduct of 

Business in Lok Sabha, the Demands for Grants (2022-23) in respect of different 

Ministries/Departments stand referred to concerned Departmentally related 

Standing Committees. This report of the Standing Committee on Petroleum and 

Natural Gas (2021-22) has examined the Demands for Grants (2022-23) of the 

Ministry of Petroleum and Natural Gas under its jurisdiction. The 

observations/recommendations of the Committee are in succeeding paragraphs:-

- -Recommendation-No.1---

Budgetary Allocations 

The Committee note that the total allocation of the Ministry of Petroleum 

and Natural Gas for BE 2022-23 has been Rs. 8939.86 er as against Rs. 8846.13 er 

of the RE 2021-22. The Committee also note that around Rs. 4000 er has been 

allocated for DBT for LPG scheme and Rs. 1798.27 er for lndradhanush Gas Grid 

Limited (IGGL) in BE 2022-23. Further, a provision of Rs. 314.36 er has been 

allocated under PM-JI-VAN Yojana in BE 2022-23 as against Rs. 189.38 er of the 

RE 2021-22. An allocation of Rs. 800 er has been made in respect of LPG 

Connections to Poor Households (PMUY) in BE 2022-23 as against Rs. 1618 er of 

the RE 2021-22. Similarly, under the capital heads, the Committee find that 

Rs. 600 er has been _allocated to ISPRL under Phase-II for construction of 

strategic crude storage caverns. In respect of llPE, Visakhapatnam, a provision of 

Rs. 150 er has been made in BE 2022-23 and Rs. 1 er has been allocated under 

National Bio Fuel Fund in BE 2022-23. However, the Committee are dismayed to 

note that the Centre for Excellence for Energy, Bangalore and National Seismic 

Programme have not been allocated any funds during the BE 2022-23. 

The Committee also observe that the budgetary allocations of the Ministry 

of Petroleum & Natural Gas during the last three financial years have been Rs. 

42901 er for BE 2020-21, Rs. 15943 er for BE 2021-22 respectively and Rs. 8939.86 
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er for BE 2022-23 thereby consistently witnessing a steep declining trend as 

against previous financial years. 

The Committee also note that the schemes of the Ministry like DBT for LPG, 
DBT for Kerosene and LPG Connections to Poor Households (PMUY) benefit 
common man of the country, whereas the PM JI-VAN Yojana, ISPRL Phase-II for 

construction of caverns and Establishment of Centre of Excellence for Energy, 

Bangalore propose create the necessary infrastructure and capacity addition for 

the sector. The Committee, therefore, recommend the Ministry to seek enhanced 

budgetary allocations for necessary infrastructure creation in the hydrocarbon 

sector so that the schemes will be utilized for better and efficient implementation 
and the intended benefits will reach targeted beneficiaries. 

Recommendation No. 2 

DBTfor LPG 

The Committee note that a provision of Rs. 4000 er have been made in 

respect of DBT for LPG in the BE 2022-23 as against the previous financial year's 
allocation of Rs. 12480 er. However, the actual expenditure for the subsidy for 

LPG is approximately Rs. 140 er upto December, 2021. The Committee also learn 
that the retail selling price of LPG cylinder in Delhi has been Rs. 899.50 since 5th 

October, 2021. The Committee observe that DBTL scheme was introduced all over 
the country from 1•1 January, 2015 in order to curb malpractices and diversion of 

subsidised LPG. Under this scheme, LPG cylinders are sold at market price to 
consumers. Thereafter, subsidy is directly transferred to the bank accounts of 

consumers by oil companies on purchase of domestic LPG cylinders upto a cap 

of 12 cylinders per annum. Subsequently, the subsidy component is reimbursed 

by the Ministry to oil companies on monthly basis. 

The Committee note that the national per capita consumption of domestic 

LPG in the year 2020-21 was 6.2 cylinders of 14.2 kg and average refill 

consumption of PMUY beneficiaries for the year 2020-21 was 4.39 cylinders of 

14.2 kg. The Committee have also learnt that since May, 2020, subsidy has not 

been provided to consumers on domestic LPG, except some subsidy being 
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extended to far-flung areas and some other markets due to higher inland freight 
from port to bottling plant. 

The Committee desire the Ministry to extend the subsidy on LPG cylinders 

to PMUY beneficiaries so as to protect them from volatility of price rise and 

encourage them to continue to use LPG cylinders who otherwise may 

discontinue the usage of LPG cylinders which will defeat the purpose of this 

PMUY scheme and also impact energy access. The Committee, therefore, 

recommend that the Ministry/OMCs should extend the subsidy component to a 

minimum of 4 LPG cylinders per annum to PMUY beneficiaries so that it does not 

become a burden to poorer sections of the society. 

______________________________ -----------Recommendation No.-3 --------- ---------------- ---------

LPG Connections to Poor Households (PMUYI 

The Committee note that an allocation Rs. 800 er has been made in BE 

2022-23 in respect of PMUY scheme providing LPG connections to poor 

households. The Committee also observe that the Government extended the 

scheme in January, 2022 to release an additional 60 lakh LPG connections under 

Ujjwala 2.0 with existing modalities. The proposed allocation has been made to 

meet the expenditure towards release of these additional LPG connections. The 

Committee, however, have been assured that if the number of connections 

exceed the target, then the Ministry might seek additional allocation of funds-at 

RE stage. The Committee are satisfied to note that out of the targeted 1 er LPG 

connections under the scheme during the FY 2021-22, around 98.48 lakh 
connections have already been released as on 25.01.2022. In this regard, the 

Committee while being satisfied with the achievement of the scheme, sincerely 

appreciate the efforts of the Ministry and OMCs for the successful 
implementation of the scheme. The Committee, recommend the Ministry/OMCs to 

strive for the achievement of 60 lakh target under PMUY in the next financial year 

and in the event of more applicants expressing willingness to avail the benefits of 
the scheme, the Ministry may seek additional funds for the same at the RE stage. 
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Recommendation No. 4 

Gas Pipeline Projects 

The Committee note that no budgetary allocation has been made for PDHP 

project in the BE 2022-23. The Committee also note that as part of the Pradhan 

Mantri Urja Ganga Project, Phulpur-Dhamra-Haldia Pipeline Project has been 

implemented by Gail India Ltd. Out of the 2655 km long stretch of the project, 
1200 km of the pipeline sections have already been completed. The Committee 

also learn that CCEA approved 40% capital grant (Viability Gap Fund) of Rs. 5176 

er on 21.09.2016 for PDHP pipeline project against the estimated capital cost of 

Rs. 12,940 er. Further, the Committee learn that an estimated VGF of Rs. 339.56 er 

will be required during the FY 2022-23 and the same has been proposed to be 
--------------------

-- ma-deavailabfe-from thebiidgefof the Govtoffridfa~The Committee also learn 

that there are some Right of Way issues in.the state of West Bengal, hindering the 
laying of gas pipelines and the 189 km pipeline section in the state of West 

Bengal is targeted to be completed within 12 months from the date of availability 

of hindrance free RoU. 

The Committee also learn that a budgetary provision of Rs. 1798.27 er has 

been made in the BE 2022-23 in respect of lndradhanush Gas Grid Ltd. (IGGL). 
The Committee have been informed that a provision of Rs. 850 er was made 

during BE 2021-22 and the entire allocation was spent by 31.01.2022 for IGGL. 

The Committee note that PDHP project envisages supply of natural gas to 

different sectors and to city gas distribution of various towns and cities. Further, 

PDHP project will also be critical for extending natural gas to north eastern states 

of the country through the implementation of lndradhanush Gas Grid Limited. The 

Committee also expect the Ministry to resolve the pending issues of Right of Way 

in the state of West Bengal. The Committee recommend the Ministry to ensure the 

availability of sufficient budgetary allocation for the important gas grid projects 

like PDHP and IGGL so that the vision of the Government to develop India into a 

gas based economy by 2030 become a reality. 
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Recommendation No. 5 

Indian Institute of Petroleum Energy (llPE), Visakhapatnam 

The Committee observe that out of the alienated land of 201 .BO acre for the 

construction of permanent campus of llPE at Vangali village, Sabbavaram 
mandal, Visakhapatnam, a mutation was carried out for 157.36 acre in the name of 

llPE in January, 2022. The remaining land of 26.06 acre that has been scattered 

across the total earmarked land has been under litigation in the Hon'ble High 

Court of Andhra Pradesh. The Committee also observe that llPE Act was notified 

on 08.01.2018 and the Institute has been functioning since 2016-17 academic year 

under the mentorship of llT, Kharagpur. The Committee have also learnt that a 

provision of Rs. 150 er has been made in BE 2022-23 in respect of the Institute. 
------------------------------------------------------------ --- ------ -------- ------ ------- ---- -------------- ------- ---------------------- --- ---------------

The original timeline for completion of the campus will be upto 2022-23 with the 

cost estimates of Rs. 655.46 er. The Committee have also been informed that the 

tender has been finalised by the CPWD and the construction activities would 

commence soon on the mutated land. 

The Committee, while taking note of the commencement of construction 

activities on the mutated land, are concerned to note that the issue related to 

acquisition of disputed land of 26.06 acre has been lingering in the High Court of 

the state for a long time. The Committee, therefore, recommend the Ministry to 

take up the issue on priority basis with the Government of the State for 

expeditious adjudication by the Hon'ble High Court so that the remaining 26 acre 

spreading across the initially earmarked land of 201.80 acre will be available for 

better planning and design of the Institute. The Committee also expect the 

Ministry that the construction activities for the institute must be initiated on war 
footing level in adherence to the original time line and cost estimate. 

Recommendation No. 6 

Centre for Excellence of Enemy. Bangalore 

The Committee, while being surprised to note that no provision has been 

made for the establishment of Centre for Excellence of Energy, Bangalore in BE 

2022-23, express concern that the actual expenditure incurred on this Institute 
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during the financial years 2020-21 and 2021-22 has been nil despite the allocation 

of Rs. 50 er in BE 2021-22. The Committee have been apprised by the Ministry 

that the issue related to land acquisition for the Institute has been under dispute. 
The Government of Karnataka has allotted 150 acre land for the establishment of 

the Centre and out of which 23.13 acre of the land has been declared as deemed 

forest by the Department of Forest, Government of Karnataka. Further, the 

Committee have been informed that farmers have launched· agitations to claim 
rights over the said land and accordingly, a writ petition has been pending in the 

Hon'ble High Court of the Karnataka on the issue. 

The Committee also note that the Centre for Excellence for Energy 
Bangalore has been operating from the rented campus of NMIT, Bangalore 

- --offerifig-M.-Tecllprogrammes.-TheCoriimlttee alSo iioteTllafftle-lssu_e_ of land 

acquisition has been plaguing the Institute for a long time and the Committee 

therefore, advise the Ministry to hold discussions with the Government of 

Karhataka to resolve the land issue quickly. Further, the Committee also 
recommend the Ministry to look for alternative sites in the state for setting up of 

the Institute so that the Centre for Excellence will become a reality and the funds 
allocated for the project will gainfully be utilized at the earliest. 

Recommendation No. 7 

PM JI-VAN Yoiana 

The Committee note that in order to promote setting up of second 

generation bio-refineries, the Cabinet Committee on Economic Affairs on 

28.02.2019 approved the Pradhan Mantri JI-VAN Yojana. The primary objective of 

the Yojana has been to provide financial support to integrated bio-ethanol 

projects with an outlay of Rs. 1969.50 er for the period from 2018-19 to 2023-24. 

The Committee also note that the current scheme envisages setting up of twelve 
commercial scale second generation (2G) bio-ethanol projects and ten 

demonstration scale 2G bio-ethanol projects with non-food biomass and other 

renewables as feedstocks. As part of the scheme, financial assistance of Rs.150 

er each to four commercial projects at Panipat (Haryana, IOCL), Bhatinda (Punjab, 

HPCL), Bargarh (Odisha, BPCL), Numaligarh (Assam, NRL) along with Rs.15 er to 
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one demonstration project of Indian Oil at Panipat, Haryana have been approved 

under the said scheme and these projects are in an advanced stage of 

construction. 

In this regard, the Committee learn that unlike the public sector, more 2G 

commercial projects are likely to come up in private sector. The Committee also 

take cognisance of the existing practical constraints in the production of 2G 

ethanol such as ensuring an assured supply of feedstock from farmers, 

aggregation of agricultural residue like paddy/straw and seasonal storage of the 

same, commercially viable pricing for manufacturers and decent remuneration for 

farmers etc. The Committee are encouraged to learn that the Government of 

Haryana has recently announced a subsidy of Rs.1000 per ton of paddy/straw to 

incentivise farming community in the state for channelising the same for 2G 

production plants. 

In view of the above, the Committee expect the Ministry/OMCs to set up a 

coordinating mechanism to deal with various state Governments and other 

stakeholders to iron out above mentioned issues so that establishing 2G ethanol 

plants/bio-refineries will become a commercially viable proposition for private 

sector manufacturers. The Committee recommend the Ministry to expedite the 

setting up of the proposed 2G commercial and demonstration projects on priority 

basis and encourage private players also to participate actively in the production 

of 2G ethanol. 

Recommendation No. 8 

National Bio-Fuel Fund 

The Committee note that the National Bio-fuel Fund (NBF} has been 

allocated Rs. 1 er in BE 2022-23. The Committee, further, note that while Rs. 1 er 

allocation was made during RE 2021-22, the actual expenditure up to 31.01.2022 

has been shown as 'nil'. The Committee have been informed that the National 

Bio-fuel Fund has not yet been approved by the Department of Expenditure and 

the Ministry of Finance has conveyed certain observations like (i} ensuring 

synergy with existing similar schemes of other Ministries so that duplicatory 
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efforts and thin spreading of resources may be avoided (ii) OIDB corpus fund 

should be used to promote activities under National Bio-fuel Fund and (iii) funds 
should be used only if there are gaps in the bio fuel sector and the objectives of 

NBF may be synchronized with PM JI-VAN Yojana, which is an another scheme of 

the petroleum Ministry having similar objectives. The Committee learn that the 

Ministry of P&NG has been examining these observations of the Department of 

Expenditure. The Committee, therefore, would like the Ministry of Petroleum and 

Natural Gas to examine the said observations given the considerable merits in 

the views of Department of Expenditure and accordingly, recommend that the 

Ministry of P&NG may consider merging the objectives of the National Bio-Fuel 

Fund with that of the PM JI-VAN Yojana to ensure the focused implementation of 
schemes for bio fuel sector. 

Recommendation No. 9 

Construction of ISPRL Phase-II 

The Committee note that a budgetary provision of Rs. 600 er has been 

incorporated in the BE 2022-23 for the construction of ISPRL phase -II projects at 

Chandikhol (Orrisa) and Padur (Karnataka). It is also noted that it has been 

proposed to acquire 400 acre of land for the construction of caverns at Chandikol 

and the Government of Orrisa has been examining the same for the Chandikhol 

project. Further, with regard to the Padur project in Karnataka, the MoPNG and 
ISPRL have been taking up the issue with the state authorities for completing of 

land acquisition process. The Committee also note.that the strategic petroleum 

reserves are projects of national importance to ensure energy security to the 

country and therefore, desire the Ministry to launch awareness programmes in 

coordination with the two State Governments and sensitize the local population 

so that the process of land acquisition will be completed smoothly and 

construction activities would be taken up. 

The Committee, therefore, recommend the Ministry to keep a close watch 

on the progress of these two projects at regular intervals and also make 

necessary interventions as per requirement. Further, the Committee expect the 
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Ministry to approach the Government of India for additional allocation of funds at 

RE stage for future requirements. 

Recommendation No. 10 

National Seismic Programme 

The Committee note that India has 26 sedimentary basins spreading across 

on land, shallow water and deep water. Out of this total area of 3.36 million sq. km, 

an area of about 1.502 million sq. km i.e. 48 percent of this area does not have 

adequate geo-scientific data. Appraisal of the un-appraised area was undertaken 

as part of National Seismic Programme in 2016. The Committee also note that 

with the help of state of the art technology, data acquisition of these areas will be 
------ -------undertaken--toassess potential-hydrocarbon--resources intheseareas,-Out-of the -----

total targeted area of 48,243 LKM, cumulative 46,960 LKM (97.34%) data has 

already been acquired as part of National Data Repository under this programme. 

Further, it has been learnt that given the practical constraints in the execution of 

seismic surveys in inaccessible and hostile geographical areas, airborne 

geophysical seismic surveys have been planned to assess the hydrocarbon 

potential of these areas. These airborne surveys being implemented by Oil India 

Ltd have been under progress with the commencement of tendering process. 

The Committee also learn that given the non allocation of any budgetary 

provision for NSP for the FY 2022-23, the implementing agency Oil India Ltd will 

be seeking funds on the basis of actual invoices for the completed works for 

settlement of advance taken on the basis of proforma invoice for these surveys. 

In view of the above, the Committee desire the Ministry/DGH to expedite the 
completion of the data of remaining areas. Further, the airborne geophysical 

seismic surveys in inaccessible areas may also be completed on priority basis. 

The Committee have been informed that Ministry has planned to generate data 
under Mission Anveshan on Indian offshore basins, Andaman Basin and 

appraisal of Exclusive Economic Zone. For this purpose, the cabinet note is 

under preparation. The Committee also while taking cognisance of the 

significance of NOR for better assessment of India's hydrocarbon potential and 

enhance energy security, recommend the Ministry to complete the remaining 
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works under NSP and also to finalise the cabinet note for approval so that 
sufficient funds be made available for this programme during the current year at 

RE stage. 

Recommendation No. 11 

Reduction in Import Dependence on Crude Oil 

The Committee note that the Government has laid down a road map for 

reducing India's crude import dependency and has been working towards new 

strategies and initiatives to achieve this target across different sectors. The 
Committee have been apprised about the initiatives undertaken by the 

Government to increase exploration and production in the country by various 
___ pc:>licy_measureslike __ National ______ f>olicy ___ on _______ Bio ... fuels, ...... Development of-Gas --

Infrastructure and SATAT, etc. The Committee acknowledge that the Ministry has 

been taking several policy measures and initiatives to streamline procedural 
aspects and also attract investments 'to increase exploration and production of 

hydrocarbons in the country. 

The Committee also note that as petroleum products are used in diverse 

sectors of the economy, there has to be a multi-sectoral approach to address the 
issue of managing demand of petroleum products to help in reducing 

dependency on crude oil imports. Also, these efforts may require study of 

se_ctoral policies, launching awareness programmes and R&D initiatives etc. 

However, the Committee are dismayed to note that there has not been any Inter-

Ministerial Coordination Mechanism to discuss the steps to be taken to achieve 

the larger objective. The Committee would also expect MoPNG to involve various 

stakeholders and hold brainstorming sessions and accordingly, firm up the plans 

to achieve this national objective. 

Further, the Committee note that there has been no study to assess the 

actual impact of these measures in the light of stagnant production of crude oil 

and natural gas in the last several years and increasing imports of crude oil. 

Also, the Committee would like the Ministry to develop a mechanism to correlate 
statistics by which it can show that the reduction of dependency of India on 



58 

crude oil imports has been achieved as per the steps taken till date in this regard. 

Otherwise, it will be difficult to assess the impact of various policies measures 

taken in the efforts towards reduction of crude oil imports. The Committee 

therefore, recommend that the Ministry should devise a suitable mechanism and 

set measurable targets and assess the success of its measures in achieving the 

objectives. 

Recommendation No. 12 

Exploration and Production Activities of Upstream Oil PSUs 

The Committee observe that domestic production of crude oil and natural 

gas assumes great significance given the excessive reliance of the country on 
·-·- ----- --imports, Gurrently,-lndia-meets its energy requirements-through 80 ·percentofits-----

crude oil imports. With regard to the performance of ONGC during the last three 

financial years, there has been consistent decline in the crude oil and natural gas 

production both under Nomination and NELP regimes. The Committee have been 

informed that the shortfall in crude oil and natural gas production has been due 

to global and local supply chain disruptions during the Covid period, restrictions 

in the movement of workforce due to Covid induced lockdowns, natural decline in 

oil production and increase in water cut in matured fields, less production in 

fields due to geological surprises and less than envisaged production from major 

oil fields. The Committee also note that upstream Oil India Ltd's performance 

w.r.t. crude oil production during the last four years has been declining. The 

Committee have also learnt that major chunk of oil and gas production of Oil 

India comes from Assam and Arunachal Pradesh and there is scope for 

enhancement in its production from the matured fields through EOR and IOR 

technologies. The Committee have been informed that ONGC has initiated steps 

in E&P Sector like early monetization of discoveries, production enhancement 

from producing fields using EOR/IOR field specific techniques, redevelopment of 

existing matured fields and development of new fields/marginal fields. 

The Committee are concerned to note that the production from NELP fields 

has been very minimal in overall production of crude oil in the country. However, 

the Committee have been assured by the Ministry that from the year 2022-23, 
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there will be a turnaround in the production of crude oil and it will witness an 

increase in production. The Committee would like the Ministry to seriously review 

the strategy to increase the domestic production in crude oil and gas in the light 
of various policy initiatives undertaken during the last several years to assess its 

effectiveness and fix accountability upon organizations/oil PSUs that have been 

mandated with the task. The Committee, therefore, recommend the Ministry to 

take concrete and tangible steps to increase the domestic production of crude oil 
and natural gas for overall energy security of the country. 

Recommendation No. 13 

Coal Bed Methane ICBM) 

The Committee note that Coal Bed Methane (CBM) being the fifth largest 

coal reserve in the world has been one of the important non conventional sources 

of natural gas to augment India's energy security. The Committee learn that CBM 
has significant prospects for its exploration and production in the country. The 

Committee have been informed that to promote non conventional hydro carbons, 

the Government has launched a special CBM Bid Round-2021 under the 

Hydrocarbon Exploration and Licensing Policy through international competitive 
bidding, offering 15 blocks (HELP) across six Indian states and covering an area 

of around 8500 sq. km. 

The Committee, however, note that the bidding for the blocks has not been 

started and till now no blocks have been awarded. The Committee also note that 

two investors meetings have been organized with the participation of 50 

organizations. The Committee also note that even after awarding the blocks, 

production may start after a minimum of seven years only which is a long period. 

The Committee therefore, desire that the Ministry/DGH may take necessary steps 

to reduce the expected time line for commencement of production at the earliest. 
The Committee also desire that CBM, being a non conventional source of hydro 

carbons should also contribute in meeting future energy requirements of the 

country. In this regard, the Committee expect that the Ministry/DGH will utilize 

the huge reserves of coal resources in the country and explore the production of 

CBM in on a much larger scale. The Committee, therefore, recommend that the 
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Ministry shall make all efforts to expedite the international competitive bidding for 

awarding of CBM blocks in a time bound manner and accordingly, take steps to 

increase the production of CBM in the country. 

Recommendation No.14 

Internal and Extra Budgetary Resources (IEBR) of oil PSUs 

The Committee note that the IEBR of all oil PSUs for the BE 2022-23 has 

been targeted at Rs. 111354 er as compared to Rs. 104620 er of the BE 2021-22. In 

the exploration and production sector, the target of allocation for BE 2022-23 has 

been Rs. 50536 er as against Rs. 49186 er of the BE of 2021-22. However, the 

actual expenditure for the E&P sector was Rs. 29314 er as on 31"1 December, 
----------- 2021~Further1-inrespect of-the-refineryand marketing--sector,-a-provision-of Rs;- -- -- -- ----

53876 er has been made for the BE 2022-23 as against Rs. 49804 er of the 

previous year's BE and the actuals in this sector upto 31"1 December, 2021 was 

shown as Rs. 35626 er. With regard to the petrochemicals sector, an amount of 

Rs. 6742 er has been provided in BE 2022-23 as against Rs. 5441 er of the 

previous financial year. The actuals for the same by the end of the year 2021 was 

shown as Rs. 4986 er. In addition, the Engineering sector has made an allocatiOn 

of Rs. 200 er for the BE 2022-23 as against Rs. 190 er of the FY 2021-22 and the 

actuals for the same was shown as Rs. 67 er only. 

The Committee also observe several variations in BE, RE and actual 

expenditure of individual oil PSUs of the Ministry. For instance, the actual 

expenditure of ONGC upto January, 2022 was shown as Rs. 19,388 er as against 

Rs. 29,800 er. In case of OVL also, Rs. 4,326 er was shown as actuals when 
compared to Rs. 8,380 er of the BE 2021-22. In respect of IOCL also, there is a 
variation against its actual shown as Rs.21,410 er upto January,2022 as against 

Rs.28,547 er of the BE 2021-22. The downstream company MRPL has also 
registered a low actual at Rs. 460 er as against Rs. 850 er of the BE 2021-22. The 

Balmer Lawrie has also shown less actuals of Rs. 15 er only upto 31"1 January, 

2022 as against Rs. 40 er. Of the BE 2021-22. The engineering and consultancy 
company EIL has also spent an amount of Rs. 59 er only upto January, 2022 as 

against Rs. 150 er of BE 2021-22. The CPCL has made an allocation of Rs. 384 er 
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for the BE 2021-22 and the same was overshot at Rs.528 er as actuals upto 31st 

January, 2022. Further, NRL has made an allocation of Rs. 2000 er for the BE 

2021-22 and the same was overspent at Rs. 2,139 er as shown in the actual upto 
31st January, 2022. 

The Committee are dismayed to observe that oil PSUs including upstream 

majors ONGC/OVL and OIL have not fully utilised the allocations of the previous 

financial year as only two months have been left during the current financial year. 

Further, OMCs like IOCL and MRPL and PSUs like Balmer Lawrie have also made 

lesser utilisation of their BE allocations as per their actuals. The Committee 

would exhort the oil PSUs to fully utilize their planned IEBR during the financial 

year 2021-22. The Committee further, recommend that the IEBR exercise of oil 

PSUs must be prepared in a more realist!c manner to avoid larger variations 
--between projected estimates and the actual expenditure-so that the-allocated-- --· ---

funds are utilised for the earmarked purposes in the best standards of financial 

propriety and prudency. 

New Delhi; 
16 March. 2022 
25 Phalguna, 1943 (Saka) 

RAMESH BIDHURI, 
Chairperson, 

Standing Committee on 
Petroleum & Natural Gas. 
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MINUTES 

STANDING COMMITTEE ON PETROLEUM AND NATURAL GAS 
(2021-22) 

NINTH SITTING 
(17.02.2022) 

The Committee sat on Thursday, the 17 February, 2022 from 1100 hrs. to 

1415 hrs. in Main Committee Room, PHA, New Delhi. 

PRESENT 

Shri Ramesh Bidhuri Chairperson 

------ ---- - --- -- ------ ---- --- ---- - --- - - -MEMBERS _ 

LOK SABHA 

2. Smt. Chinta Anuradha 
3. Shri Rodmal Nagar 
4. Shri Mitesh Rameshbhai Patel 
5. Shri M.K. Raghavan 
6. Dr. Bharatiben Dhirubhai Shiyal 
7. Shri Janardan Singh Sigriwal 
8. Shri Ajay Tamta 

RAJYASABHA 
9. Shri Ripun Bora 

10. Shri Rambhai Harjibhai Mokariya, 
11. Dr. V. Sivadasan, 
12. Shri A. Vijaykumar 

SECRETARIAT 

1. Smt. Abha Singh Yaduvanshi Additional Secretary 
Director 2. Shri H. Ram Prakash 

3. Shri Mohan Arumala Under Secretary 

1. Shri Pankaj Jain 
2. Shri G Srinivas 
3. Shri Amar Nath 
4. Shri Sunil Kumar 
5. Shri Rohit Mathur 
6. Smt. Perin Devi 

Representatives. of the Ministry of P&NG 

- Secretary 
- Additional Secretary & Financial Adviser 
- Additional Secretary (Exploration) 
- Joint Secretary (Refinery) 
- Joint Secretary (General & Admin) 
- Joint Secretary (Integrated Finance Division) 
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Representatives of PPAC 

1. Shri Praveen Mal Khanoojia DG, PPAC 

Representatives of ONGC/ OVL 

1. Dr. Alka Mittal 
2. Shri AK. Gupta 
3. Shri R. K. Srivastava 
4. Shri Anurag Sharma 

1. Shri Harish Madhav 

CMD, ONGC 
MD, OVL 
Director (Exploration), ONGC 
Director (Onshore & Finance (additional 
charge)), ONGC 

Representative of OIL 

Director (Finance) 

Representatives of IOCL 

-- - -1. - sFfrrsnrikanf MadhavVaidya Chairman 
2. Shri Sandeep Gupta Director (Finance) 

Representative of BPCL 

1. Shri V. R. K. Gupta Acting C&MD and Director (Finance) 

Representative of HPCL 

1. Shri Mukesh Kumar Surana CMD 

Representatives of GAIL 

1. Shri Manoj Jain CMD 
2. Shri Rakesh Kumar Jain Director (Finance) 

Representative of Ell 

1. Smt. Vartika Shukla CMD 

Representative of Balmer Lawrie 

1. Shri Raina Sekhar Adika CMD 

Representatives of NRL 

1. Shri Bhaskar Jyoti Phukan MD (l/C) 
2. Shri lndranil Mitra Director (Fini;ince) 
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1. 

1. 
2. 

1. 

1. 

1. 

Shri M. Venkatesh · 

Shri Arvind Kumar 

Shri A.K. Jana 
Shri Raman Chadha 

Shri H.P.S. Ahuja 

Shri Avinash Verma 
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Representative of MRPL 

MD 

Representative of CPCL 

CMD 

Representatives of IGL/GAIL Gas 

MD, IGL 
CEO, GAIL Gas 

Representative of ISPRL 

MD 

m-RepresentativeofOPAL 

MD 

Representative of BPRL 

Shri Ramesh Subramanian MD 

2. At the outset, the Hon'ble Chairperson welcomed Members of the Committee 
and representatives of Ministry of P&NG/PSUs to the sitting of the Committee and 

informed that the sitting was convened to take oral evidence of representatives of the 

Ministry/PSUs on 'Demands for Grants (2022-23)' of the Ministry of Petroleum and 
Natural Gas. Thereafter, the representatives of the Ministry of P&NG/PSUs got 

themselves introduced to the Committee. Then, the representative of the Ministry made 

a presentation on the subject. 

3. Thereafter, Members of the Committee deliberated on a wide range of issues 

related to the subject such as variations between BE and RE figures, subsidy 
component for Domestic LPG cylinders, budgetary provision of Rs. 800 crore for PMUY, 

gradual decrease in DBT for LPG, National Bio-fuel fund, and Pradhan Mantri JiVAN 

Yojana, lndradhanush Gas Grid Ltd .. inclusion of petroleum products under GST 
regime, completion of Phulpur-Dhamra-Haldia Pipeline Project, processing and 

interpretation of the data of National Seismic Programme, current progress in the 
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allotment of land for the construction of Phase-II of ISPRL at Chandikol (Orissa) and 

Padur (Karnataka), current status of constructions of RGIPT campus at Sivasagar, 

Assam and llPE at Vishakapatnam. 

4. Further, the Committee deliberated on possibility of unconventional fuels like 

exploitation of Coal Bed Methane, progress in green hydrogen, pricing of CBG at par 

with APM gas, waste to energy projects, Ethanol Blended Petrol, 2G Ethanol Plant 

Progress, financial autonomy of PNGRB, review of NELP and OALP regimes, 

acquisition of oil and gas overseas assets, declining production of crude oil and natural 

gas in the country. 

5. ·--···--T~e~a~~,_tll_e _C:ll<lirp~rse>.n _ _!ha[l~E)d_!hE)rE)presentativesgfJhe Minis1_ry;:111cL 
PSUs for expressing their views and answering queries raised by Members of the 

Committee. Further, to the queries where replies were not readily available, the Ministry 

and PSUs were instructed to furnish the same to the Secretariat within seven days. 

6. A copy of the verbatim proceedings is kept in the Branch for record. 

The Committee then adjourned. 

**** 
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MEMBERS 
LOK SABHA 
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3. Shri Pradyut Bordoloi 

4. Shri Topon Kumar Gogoi 

5. Shri Mitesh Rameshbhai Patel 

6. Shri Dilip Saikia 

7. Dr. Bharatiben Dhirubhai Shiyal 

8. Shri Janardan Singh Sigriwal 

9. Dr. l<alanidhi Veeraswamy 

10. Shri Lallu Singh 

11. Shri Rajan Baburao Vichare 

RAJYASABHA 

12. Shri Ripun Bora 

13. Smt. Kanta Kardarn 

14. Shri Rambhai Mokariya 

15. Shri Subhas Chandra Bose Pilli 

16. Dr. V. Sivadasan 

17. Shri A Vijayakumar 

18. Ch. Sukhram Singh Yadav 

Chairperson 



1. Shri H. Ram Prakash 

2. Shri Mohan Arumala 
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SECRETARIAT 

Director 

Under Secretary 

2. At the outset, Hon'ble Chairperson welcomed the Members to the sitting of the 

Committee. The Committee then took up for consideration draft report on 'Demands for 

Grants (2022-23) of the Ministry of Petroleum and Natural Gas' and adopted the same 

without modifications. 

3. The Committee then authorised the Chairperson to finalize the Report and 

present/lay the Report in both the Houses of Parliament. 

The Committee then adjourned. 

11**** 
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Annexure-1 

The Mandate of the Ministry of Petroleum and Natural Gas 

1. Exploration and exploitation of petroleum resources, including natural gas and 
Coal Bed Methane, gas hydrates and shale gas. 

2. Production, supply, distribution, marketing and pricing of petroleum, including 
natural gas, Coal Bed Methane and petroleum products. 

3. Oil refineries, including Lube Plants. 
4. Additives for petroleum and petroleum products. 

· (i) Overall coordination concerning bio-fuels; 
(ii) National Policy on Bio-fuels; 
(iii) Marketing, distribution and retailing of bio-fuels and its blended 

products; 
···---- --- -- --(iv)- Policy/Schemeforsupporting·manufacturing··of·bio4uels;- ·--------

(v) Blending and blending prescriptions for bio-fuels including laying down the 
standards for such blending; 
(vi) Setting up of a National Bio-fuel Development Board and strengthening 
the existing institutional mechanism; and 
(vii) Research, development and demonstration on transport, stationary and 
other applications of bio-fuels. 

5. Blending and blending prescriptions for bio-fuels including laying down the 
standards for such blending. 

6. Marketing, distribution and retailing of bio-fuels and its blended products. 
7. Tube Blending and greases. 
8. Conservation of Petroleum products. 
9. Planning, development, control and assistance to all industries dealt with by the 

Ministry. 
10. Strengthening energy security by acquiring oil and gas equity abroad and 

participation in transnational oil and gas pipeline projects. 
11. Creation and administration of strategic petroleum reserve through Indian 

Strategic Petroleum Reserves Limited (ISPRL). · 
12.Petroleum Planning and Analysis Cell (PPAC). 
13.All attached or subordinate offices or other organization concerned with any of 

the subjects specified in the list, including Directorate General of Hydrocarbons 
(DGH), Centre for High Technology (CHT), Oil Industry Development Board 
(OIDB), Petroleum Conservation Research Association (PCRA), etc. 

14. Planning, development and regulation of oilfield services. 
15.Administration of Engineers India Limited, including their subsidiaries and joint 

ventures. 
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16. Public sector project falling under the subject included in this list except such 
projects which are specifically allotted to any other Ministry I Department. 

17. The Oil Fields (Regulation and Development) Act, 1948 (53of1948). 
18. The Oil and Natural Gas Commission (Transfer of undertaking and Repeal) Act, 

1993 (65of1993). 
19. The Petroleum Pipelines (Acquisition of right of User in Land) Act, 1962 (50 of 

1962}. 
20. The ESSSO (Acquisition of Undertaking in India) Act, 197 4 (4 of 197 4). 
21.The Oil Industry (Development) Act, 1974 (47of1974). 
22. The Burmah - Shell (Acquisition of Undertaking in India) Act. 1976 (2of1976). 
23. The Caltex (Acquisition of Shares of Caltex Oil Refining (India) Limited and of the 

Undertaking in India of Caltex (India) Limited Act, 1977. 
24.Administration of the Petroleum Act, 1934 (30 of 1934) and the rules made 

thereunder. 
25.Administration of Balmer Lawrie Investment Limited and Balmer Lawrie and 

----- - Company Limited:- - -- - ---- -- -
26. Petroleum & Natural Gas Regulatory Act, 2006. 
27. Matter pertaining to Mis Biecco Lawrie Limited 
28.Matters pertaining to Gas Authority of India Limited (GAIL). 
29. Matter pertaining to natural gas pipelines. 
30. Matter pertaining to LNG terminals. 
31. The Rajiv Gandhi Institute of Petroleum Technology (RGIPT) Act, 2007 
32.Matter pertaining to Indian Institute of Petroleum & Energy (llPE), Act 2017 (3 of 

2018) 
33. Liquefied Petroleum Gas (Regulation of Supply and Distribution) Order, 2000. 
34. Matter pertaining to Direct Benefit Transfer of LPG (DBTL) PAHAL. 
35. Matter pertaining to Direct Benefit Transfer in Kerosene (DBTK). 
36. Matter pertaining to Pradhan Mantri Ujjwala Yojana (PMUY). 
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Annexure-11 

Summary of Discoveries by OIL from 2016-17 to 2020-21 

w~,.~ 
~-- •, ,-w~;11re,~11rr~1w~~~!~~ 

1 2016-17 Assam Borbhuibil-1 4409 Oil Yes 
2 2016-17 Assam Hapjan-55 3358 Oil Yes 
3 2016-17 Assam Hapjan-62 2694 Gas Yes 
4 2016-17 Assam Hapjan-67 3027 Gas Yes 
5 2016-17 Assam Kharjan-1 4158 Oil Technical discovery 
6 2016-17 Assam Makum-43 3060 Gas Yes 
7 2016-17 Assam Makum-60 2823 Oil Yes 
8 2016-17 Assam Naharkatiya-595 3029 Oil Yes 
9 2016-17 Assam Naharkatiya-606 4051 Oil Yes 
10 2016-17 Assam Naharkatiya-637 2894 Gas Yes 

.. 11 -2017-18 .... -Assam -- . Hukanguri-2 ---- ----- ------- 4157 .Oil_ -------- Yes .... ----- ---------------

12 2017-18 Assam Lakwagaon-1 4450 Oil Yes 
13 2017-18 Assam South Baghjan-2 4276 Oil Yes 
14 2017-18 Assam South Chandmari-5 4430 Gas Yes 

15 2018-19 
Andhra 

Thanelanka-1 
Gas 

Sub-economic Pradesh (HPHT) 
16 2018-19 Assam Dhakuwal-1 4045 Gas Yes 
17 2018-19 Assam West Lohali-1 2741 Gas Yes 

18 2019-20 Andhra Yedurulanka-1 4781 Gas Sub-economic 
Pradesh (HPHT) 

19 2020-21 Assam Dinjan-1 3758 Gas 
To be monetized by 
2022 
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Annexure-111 
ONGC Discoveries:2018-19 (as on 01.04.2019 

SI. Prospect/Well No./ HC 
New 

IOEIP MM!. Ultimate 
Basin Prospect MMt No. Released Name Type /Pool (O+OEG) 

(O+OEG) 
1 KG Offshore KG982NA-M-6 (AE) Oil Pool 4.14 0.62 
2 A&AA Basin Babejia-2 (BJAB) Oil Pool 0.15 0.06 
3 A&AABasin Rokhia-75 (ROBE) Gas Pool 0.72 0.43 
4 A&AA Basin Baramura-31 (BMDI) Gas Pool 0.16 0.09 
5 KG Offshore SW GS-29-15 (AM Shift) Oil Pool 0.67 0.08 

6 Bengal Basin 
Asokenagar-1 

Gas Prospect 1.50 0.17 (ASOKENAGAR-1) 

7 KG Onshore Bantumilli North-2 (BTN- Oil Prospect 1.39 0.05 AB) 

Kutch/ Sau Off 
GKS091NDA-1/ 

8 GKS091 NFA-1 Gas Pool 7.34 1.76 SW 
GKS091NFA-A 

. 9- Vindhyan-Basin-·· ··Hatta-2·(B-HAT-B)-····· - Gas - -- --- Prospect 1.56 .. . ....... 0.93 . 

10 Assam Shelf Jantapathar-1_Z Gas Prospect 0.13 0.08 

11 Mumbai SW B-203-2 (B-203-B) 
Oil & 

Prospect 6.01 0.63 Gas 

12 KG Onshore 
Suryaraopeta West-1 Oil Prospect 1.85 0.003 
(SUWAA) 

13 KG Offshore DW KGD982NA-P1-S-1 (AA) Gas Pool 1.15 0.69 
2019-20 (as on 01.04.2020) 

SI. Prospect/Well No./ HC 
New 

IOEIP MM!. Ultimate 
Basin Prospect MMt No. Released Name Type I Pool (O+OEG) 

(O+OEG) 
1 KGSW YS-6-2_SUB Gas Prospect 35.67 4.37 
2 KG Onland Billakurru-1 (BKAA) Gas Prospect 0.81 0.11 
3 Cauvery Vanjiyur-3 (VNAC) Oil Prospect 6.88 1.78 
4 AAFB, Tripura Sundulbari-12 (SDAG) Gas Pool 0.10 0.04 
5 KGOnland Penugonda-5 (PGAE) Gas . Pool 0.15 0.06 
6 KG Onland Gummataru-1 (GMTAA) Gas Pool 0.18 0.11 
7 Mumbai B-218-1 (B-218-A) Oil Prospect 3.41 0.86 
8 Mumbai B-219-1 (B-219-A) Oil Prospect 1.04 0.07 
9 Mumbai W0-24-10 Oil Pool 8.38 1.01 

10 KG Onland 
Nandigama North-1 Oil Prospect 0.69 0.07 (NGNAA) 

11 . AAFB,Tripura Sundulbari-15 (SDAN) Gas Pool 1.22 0.73 

12 Mumbai R-12-6 (R-12-F) 
Oil & 

Prospect 29.22 1.12 Gas 
2020-21 (as on 01.04.2021) 

SI. Prospect/Well No./ HC 
New 

IOEIP MMt. Ultimate 
Basin Prospect I MMt 

No. Released Name Type Pool (O+OEG) 
(O+OEG) 

1 KGDW 
KGD982NA-CHN-B-1 

Gas 
Prospect 

1.18 0.57 (KGD982NA-CHN-B-AA) 
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2 AAFB, Tripura Kunjaban-13(KUDD) Gas Pool 1.05 0.52 
3 KGDW KGD982NA-R1-E-1 Gas Pool 1.6 0.82 
4 KGON Kavitam South-1 (KT AC) Gas Prospect 2.43 1.44 
5 AAFB, Tripura Sundalbari-16 (SDAP) Gas Pool 0.24 0.14 
6 KGDW KGD982NA-PDM-SH-1 Oil Pool 2.13 0.32 
7 Mumbai BS-17-1 (BS-17-A) · Oil Prospect 7.23 4.52 
8 Mumbai B-126N-1 (B-126N-A) Oil Prospect 3.72 0.75 
9 Mumbai GK-28-14 Gas Prospect 9.27 0.27 

10 Mumbai W0-5-13 Oil Prospect 20.62 3.92 




